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MESSAGE FROM LOK SABHA

THE REPRESENTATION OF THE PEOPLE
(AMENDMENT) BiLy, 1967

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:

“In accordance with the provisions
of Rule 968 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to en-
close herewith the Representation
of the People (Amendment) Bill,
1967, as passed by Lok Sabha at its
sitting held on the 5th April, 1967.”

I lay the Bill on the Table.

MOTION RE FOOD SITUATION—
contd.

SHRI V. WV. RAMASWAMY
(Madras): Mr. Vice-Chairman,  the
Chief Ministers of all the States are
going to meet at Delhi in twa days.
This meeting has been convened by
the Government of India to discuss
various problemg particularly Centre-
State relations and the food problem.
So the Food Minister has brought this
motion to discuss the food situation.
This is with a view to obtaining the
considered opinion of the House so as
to help the Government to formulate
their proposals for discussion with the
Chiet Ministers and their Food Minis-
ters. An amendment has been moved
by this side of the House which has
suggesied various helpful points and
which deserve serious consideration
and acceptance by the Government.
All this shows that the gravity of the
food problem is borne in mind by all.
But during the various speeches
made by the Members on either side,
it was painful to see that party poli-
tics was introduced. I hope a sense
of realism will be continued.
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The main factors to be taken into
account are, (1) the shortage in pro-
duction, and (2) the soaring prices
from the consumers’ point of view.
Both are related to each other, If
there is supply equal to demand, the
price will not rise but will gradually
decline as fresh supply is pumped in.

So in order to keep up the supply,
there must be production and more
production. If there is shortage, we
cannot allow our people to starve and
so we have to import from helpful
sources. It should be remembered
also that during the pre-independence
era, our country was importing rice
from Burma, Thailanq and even
Karachi (Sind). Those sources are
now closed but we have failed to
raise the production of foodgrains in
spite of huge plans and projects, The
question is, why have we failed? The
blame, rather the excuse is placed
upon the failure of rains and continu-
ed drought—that is on nature. But
has the man done his best? The
farmer, the producer, in spite of
various handicaps, has been struggl-
ing to till and produce as much a8
possible.  So he cannot be blamed.
With whatever irrigation facility that
was available, with his drying well,
the farmer has been clinging on to
his traditional and respected service,
But what are the factors that stand
in the way of increased production?
During the closing period of the last
World War, statutory rationing was
in force throughout the then compo-
site Madras State. The demand was
met by imports from Burma and other
places to meet the shortfalls in  the
State production. The Government
took the responsibility of feeding the
people with rice, both urban and
rural. The people in the rural parts
who used to take millets, began to
change over to rice and neglect the
growing of their foodgrains. “When
the Government is there to give us
rice why should the farmer be wor-
ried about paddy which did not fetch
a favourable price and hence swiich-
ed nver to grow cash crops, such as
chillies and groundnuts which fetch-
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[Shri V, V. Ramaswamy.]
ed high prices. So the deficit not
only in the produce of rice but also
in millets began to increase.

Again in our independence days we
see emphasis has been rather more
upon industrial developments. A con-
siderable number of textile mills and
sugar mi.ls, both in the private and
in the co-operative secior have sprung
up. Cotton is in great demand and the
agricullurists are prone io devote
upon growing cotton. The starting of
sugar mills has made the growing of
eanes very attractive. The procure-
ment price of paddy is not commensu-
rate with all the costs incurred by
the agriculturist and also he is wor-
ried very much with the procure-
ment levy, etc. So the traditional
_ paddy fields have been turned in
cane fields and banana gardens, Thus
the paddy acreage is slowly decreased
and hence the fall in rice production.

Another factop is, various industrial
Yousing colonies have sprung up—
where?—in the paddy fields. The far-
" mer who feels that he is not allowed
to hold on, to feed himself and his
every-growing family, demanding
various modern amenities, considers
it prudent to sell away his paddy
fields at very attractive sums and in-
vest the same in buildings in the ur-
ban areas, which give good dividends
and also provide avenues for modern
life. Thus the rice-producing acre-
age is also gradually decreased. To
make up for this new lands are to
be reclaimed and made arable with
irrigation facilities. It is true that
rains have failed. If rains fail, the
plough will not work, Yet have we
used what meagre rain we get, to the
fullest advantage possible? The great
perennial rivers of Andhra are not
used fully. It seems that only less
than 10 per cent. of the water is used

[ RATYA SABHA ]

and the rest falls into the sea. If .

some water is given to Madras, the
thirst of Madras city can be quench-
ed and further utilised for irrigational
purposes. The rivers of Kerala can
be harnessed to the combined advant-
age of both Kerala and Madras for
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generating electricity ang irrigation
facilities. These factors should he
borne in mind when proposals for
agricultural development are consi-
dered,

Given the irrigation facility the far-
Mer is anxious and ready to strain
every nerve to increase the produc-
tion and thus feed the people. He
must get all other h~lp, in time, and
when asked for, without difficulties.
Farm manure and green manure have
been neglected and forgotten. Chemi-
cal fertilises are in increased demand.
If we fail to help him in this way, he
will turn to other avenues. However
the most important factor is the price.
The procurement price must be so
fixed as it may help the paddy grower
to stick on to the production of food-
grains, without turning to cash crops.

With regard to the Zonal system,
Sir, I like to say that the working of
the Southern rice zone was, to all
practical purposes, good in itself, The
present Single State Zone has brought
about very many complications. Of
the four States in the Southern zone,
Kerala is chronically deficit, while
Madras ang Mysore are bordering on
the verge of self-sufficiency. Now
this precarious self-sufficiency is
affected more often than not by the
vagaries of nature. Andhra Pradesh
is by far the biggest surplus State
and is in a position to spare 6 to 8
lakh tonnes of rice. Free flow of rice
from Andhra to Kerala will, in the
first instance, eliminate completely
the tendency to smuggle rice from
Madras and Mysore to Kerala, thus
arresting the upward tendency of the
market in these States except, nafu-
rally Andhra. Of course in the ini-
tial stages the price in Andhra may
rise, but within a fortnight everything
will settle down to normality.

To overcome the present difficult
food position in our State, the only
best solution would be to revive the
Southern rice zone without any res-
triction on movement and price. Sir,
I now turn to pulses to gram  and
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gram dal. Bengal gram is consumed | States, and the imports of which will
in our State very much more than in | help to stabilise the prices of other

any other State. But Madras State
is not at all producing Bengal gram
and hence its entire requirements
have to be met by imports from sur-
plus States, such as Haryana, Punjab,
Rajasthan ete, the major source of
supply being Haryana, Punjab  and
Rajasthan. But for the last two years
the surplus State Governments have
banned the free movement of gram
and its products, resorting to procure-
ment themselves. The gram and gram
dal thus procured were sold through
co-operatives to deficit State Govern-
ments. The surplus States procured
the gram at Rs. 50 and Rs. 55 per
quintal, which were sold to deficit
States at Rs. 65 thus making a profit
of not less than Rs. 10 per quintal.
There was also inordinate delay in
the process of procurement by  the
surplus States, and after that pro-
curement, the gram was sold to the
deficit States, in which process also
there was further delay. Then came
the problem of transportation. Now
all these processes ijnvolved a delay
of not less than five to six months.
By this time the sufferings of the con-
sumers in the deficit areas became
very acute. Unavailability of gram
and gram dal became widespread, and
in remote areas it came to be an arti-
cle which could not be had at all
Again gram and gram dal are con-
sumed in our State more than any
other pulses, and hence non-avail-
ability and, as a result thereof, the
high price of gram and gram dal
affected the prices of other pulses like
red gram, black gram and green gram.
Madras State is not self-sufficient in
all these pulses and the deficiency is
round about 75 to 80 per cent in these
pulses. Hence the prices in our State
of red gram, black gram and green
gram are dependent on the prices
ruling in the surplus areas. Already
our State is groaning under the high
price of red gram, black gram and
green gram as a result of failure of
crops, which is aggravated by unavail-
ability of gram and gram dal, which
are to be imported from northern

grams in our State. In these circum-
stances, lifting of the ban on the
movement of gram and gram dal from
the surplus States, and resort to free
movement will have a great salutary
effect and may go a long way to bring
down the prices of other pulses. April
and May is the new crop season for
Bengal gram in Punjab, Haryana
and Rajasthan areas where the crop
is good, and it is the time for lifting
all sorts of restrictions over price
and movement of the commodities.
It is said that at the maximum all-
India level a total of nearly five mil-
lion tonnes of foodgrains has been
procured and that there is the import
of 2 to 3 million tonnes. This will
have to be done; the present level
will have to be maintained. It should
be the responsibility of the Centre to
supply to the deficit States and Union
territories. The imported grains
should be stocked in the deficit States
only. With new irrigational facilities,
and enough supply of fertilizers to
be supplied on guaranteed agreement
so that the farmer will give at least
50 per cent of his increased produce,
we can gradually increase the produc-
tion and correspondingly decrease our
dependence on foreign States for food
in the course of the next four or five
years. In the end may I quote three
couplets from our saint Thiruvalluvar

for the benefit of the House though
it is in Tamil?

“Vinninru  Poippin Virineer

Viyanu'akathu 0ol Ninru

Qodarrum Pasi,

Erin. Oozha ar Oozhavar Pooya-
lennum Vari Valankkonrik-

ka.

Oozhuvar Oolakattarku Ani
Antarrathu Ezhuvarai Ellam
Poroottu”

This is to emphasise the importance
of agriculture and the importance of
the farmer.

Thank you, Sir.
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WAl qET  wEEAaa g
(47 T7) . AER(AT T JTAH 74T HETeT,
T FTow greq 38 fawe & 1 g
Ff ¥ IR g3 § vz 7y afifeafy
fararoras g Wr 8 X B TIAT
AR FisArgar W g v F

AT § g7 d1a /1 WEE gIar
21 37 ofteafa & For w77 Iaameq
gfg a9 &9 177 & WX Ux ag A7 47
FT AL T 97 777 g@r g | 11 ‘fawa
affa’ & A7 g & T F ST WY
ifde 3T AT @Y

‘

T AT FAH FAR FR
ufieE s F1 QAT FIET 8 1 FAA
TWIRS AR OIS WA W ;M
T G GEEAT FI W@ E | ¥4 MEETF
ST “Afw® aeqrar gt sy
#1 51 qgr{afa Az wgm (39 #oq
F(@ WA F g7 HF 7gT 3 Wre !
% 7gr ¥ =3feaw weqrsl wX sxfFAl
F g A A1 F

A AT T /AT 9T IR/,
I FagrE I g Frermg & o=
JATEA FIT [T F A7 4G g, W
IfEfae war § T uF faar 19w
£ | O I WMAW@HAT AT 1 HATA
3amed 90 & 95 fafwas 7 &, fAg
mreqa % 70 & 72 fafaaq za gawra
ar & 1 9 & I gy
£ar IFRfAT 7gq 8, TeL AT WIgE
g+ AT FfeT & |

Fat & oF g fwerr e 9 s
& fag wra ¥ fa=ar adr 47 1 "
FET AR AT 7 IAIIT T T4 Gl T
g F A Fwor g fF Rk s
FraAT g & fag g¢ WwWr g7 W
qQUaW § [ HOAT FIAT TIATE !

[ RAJYA SABHA ]
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wfcfezag gam § f& adT ) w97 a4,
qY T A A G DAT R 7

gaaalq S, §  ©w ag FwA
=1t £ fF wa 3earem ww w2
FOFT A FTI &, TOF T 1477
T W@ & W fatoma ST #r gerre-
gaaT faaft &, a1 w7 I F7 FI T
T gad wgr ag WA & 5 awt A
afrafagar gar fqg @yvas &1 oty
adr, faar orft @ fr 74, frar @ g+
T\ ag ofr g4y Ffsars ], fqawr g7
FAT 5T & | F3W I T R, Y a7y
FY wlFT F1 AT T | FIRT FATIAT
gAY ¥, 9 AT AT g9 & vl
axtfaa i Favs awg v 3, faeq
Y YA 97 FEAIA K FA 4
¥ TgEE gar g |

oed % FET FTF FEq IG7 R
afrafagar & + AT 7w ® fF
gAY qrgerdA &8 WP & I MF 0
FIUET AL HT 5T T | IAET 4G
qy< W I T A oA € o
T F, J\WIAT F AT IYFT AT
gg & fra og F oA 7T & g T A
T sAE QT T Ay AW 72 g,
qg W4 qET AGY AT AT AT T FF o7 |
WaT &1 T T3T F T FAA T
FoT a9 W g !

I I AL HT FY FY HAIAT
mfas A & ITFH( 3@ AYF  ZFT
g | T KT T F TF FIATIT FH
FITY | IHEH A HA AT | fAT
R qadr & &a %0 w1 afvamor
A9 7 ag fF 7 SOy FA g7
gg Sz 99 g, g ag v gw 19
F T4 AFEFAT § |

St -Fr WY OF FT § 1 70 {4
€3¢ ¥ Feqrad wady welforg ¥ wfiew
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T 8, T MAIN F FET T AV
FEE o Sfcgey @i & 3w A
SFIT FATEA & 1 CF AT FORT
Fr gm &9 fasw § i fafyerda ar
I FT g, fed amr gH g oag
qF 6T ¥ QT § H T HAA FT
I TETE | AT FIAT AL AT A1
g1 8 | UF ST F WA EAT W H
FRE AT AT § | ST T 747

T IR ARTEATE, 36T § T
FTSEA AET FAT

gIU T AqqT FF 9 FET G
Taar 8, ¥ fF gT ok wsw At I3 i
¥ IART A0 €I F OGNS fAwreAar
FETE 1 gAT & H Sfar w1 g fr g
Fmas wrzfaT w FR-AA aEg fgar
E

gRT TSy F AT R foF S ot
T AZT HAZ A AT AGE E | A
FT 8AZ FTF A(GF &I A KT JT 74T
2,399 afT qafsa f @ @ 1 A A
§T AYE A9 FI A@1 #1987 {heqr

gAY =fgd

IJTATESET T, T T I q3AT 2
a1 FF AT & | FIIT AGHS F T TH
] FY FITVARAT , 98 T94 §F T8 AAT
2 1 gafad F1ad z0 & & sqRT AW
IAFT BET AT FT T FAT AT |

FeFr g2 97 ¥ &, g o
71 T 2 fE @dT F gAR w4 Iard
g7 fa= faar s 0 ugl F feam
AgAdr § @7 &1 FW gy §, e
FAT FHT F7a § g T &, foaq g+t
FAE AT WT U TN AT T §
TR WISt W mAAIT wx @ f
78t ©rg adY =1fga | g qrepEr oAt
7 fardar & fir farat #1 marg 3
fram ol AR 9T FW FOTT AT
e F1 wfasy faars- & & st |
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{wardt w1 #q Fuwy w1 qUT
g e afr ooz &1 W ws & 0 sART
"t F¥ qgren, e wfax FwAT
v @t w1 Fagira Fvar F&T & |

frart #y  afdfeafa & f=ar &7
fawa g | 99 a% g9 I Y I@ GaAv
HT AT g AGT 6, qF T (HaTd HAAT
QAT FTH FIT WA | ITHT G047 HT
T TFEy aAar Jfgy o

qar

AIFAAT ITEATEASY ST @I AT
F far 3aq digy @t & Feedad
I AT T T T § AT TGE I
T AL faar ST HIT A&l § Jea’
agY fear s agr aF @ F gUr AT
HETHRT FH TGAT |

IS & 79 ST § 1 ST e
AT ¢ W@ &, FNET G @ &
fireT 3T meT g & B

A 9Fg 9% qg) fawar |

AT a1 F g9y F a1% faaq §

w47 AT F forr Fa & A AYY,
fafyar gy &) gt § fF Sa® &
QY F aT M ATYT FTIEE AT/ o

g7 1 3faa aA fosar qgr

Sigt ANTA § q&T THT F1 T
o T70 o F I EN F FTW @l
¥ qrfy fra § aug SO ST g, TN
wEqA AT THRATA LT g 1 QT
gl 1 TANAT T FH I FET
fed |

qeg F oA FARA q@1 F Ay
gt W BIEY I AF AT T FTH
W@ § gorr wrfgd | Fat AT
FATT ARAT AT A9 GIE fH
Y FT HIE &S AT AT AR FF F
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[t qerEa serda T Agar)
Fd FT A FF G0 AT W) AA
FNE AT 7 | gEATEA AT F
T ¥ I FH gl g )

ZaR, gax frart avd wam ¥ @iyt
SATET FF ITA1H & TN &1 TR 98 &
fo ot ¥ g7 F T Aqx T
il T G/ @ § AT 39y qAd
fang &t g gafad § sood weg uw Ag
@A AR g & fRadr wEwawar
ferez sfoiae #Y 2 Sa@ Afus #rae grar
g3 MSiFE FI A E | qTAAT qeey o0
FYATar § Fer fF @F @ 9T FaAr
T FfEy 1 F Sy Iq fa=ae & wgnad
fFeq T F1 AW Ag TV g fF
FAT T AT ST AATA F A€ AT
|9 AT g Qg AT @t gl «rar g |
afqy I FT 9FY HEE ¢ |

STEAISA Sfl, ITAT FT LT [HAX
FTAMT TG § | S qUAT AT FAAT
GRATAY & o i a7 arey sit 7y e
g | safed 7dar aeE &1 19 we
& E FTAT arfey | S N g% § AT
QT & Faa F 15 sqgifrar 78 | & Wy

"u fAdRA Hea g # o e A
gM & 13 frady gdr a3 atedd w
65 ATE FG UFT Wed NaW § @7 |
qTH 9@ TFe qad 9 9877 10,000
THE AT AL 1 ATE UFE AT
# agil, zafed #0111 ATE UFT q
qreY § SHET o AT g arer 2 |
T 1 faamq A9 @EAaTHI mSEadT
FT NF a0F T G A1 T g
F1 AL T AR ME TAT AT(GY | TATA
foree & st sad & smEwwar §

AACAT FT qIAAT AT AT FARA
FE A AT AT gL, TAH g Trefreeg
dew o< e ag fear mr oo o
F ot faarsms afvfeafa &1 agew
FT ATE g W 21 BT F FA P

[ RAJYA SABHA ]
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AR FFREay ff R af oy § gu w5
T OERT 1 T ¥ Oy AT W@ )
ITAATAL ST, §q AT KT THEAT g
FI T TYAT F T 9% HET A
g T FC @F § 1 @R
HITT § SgT WaTT FOT 9F AT &,
STgT AET AT, TIT AT 9_QW ¥ foew
qrISTT HAAT 9T & | WA 3@ E
fr fagwr & wger wma gw ==t
F1 fyary § i< gw otw ¥ A< foew
Cing g

g & fifa o= & 17 Naw F 7@y
FART qATAT F qIeg H YT AGY A
agq & anEe g, frg ogarest
AT qgAl & gavg § w5 Aifg 78
g1 oam dFgm,  fwd aw A
TP FW 47 Fg A A g, e
9F AGl &, AAAT 98T g | qF f=qr
g, & ut<feafq 1 s ofver & wpraen
TG T, AT gRIX AW H 99 @N AT
TEr 31 g9, AEET A HY N AHIA
FT T g1 ST |

¥ AT g fE g F1 ogar
ML g FT IEEA AT AT F
T AT FI gA F & (AT T MT
Tt F ogaw femdwe ar fafa
w& & wIare gEr 7ifed

HE FAA § g w7 g e
T AT gAFtw A § g’ A1
afeferfa 21 gy gfaies o7 fage
famm & gow gar a1 AfFw ant
AR ge o {27 = g § sAwr
FATH AT § AR FoE ag TE |
frarT o worgdt & qg ¥ AW gad
T gt faar &1 & wrew fafame 0
g7aa1z 361 g fF 9 3w wafy §
agiaar & fat g5 a9 W F Tl
STfEe #1 24
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wr wifqw fadda 3 fF auf & srd
Y qfwa 7w 7 i frami @-
seeds, loan for implements for their
maintenance, for the payment towards
the daily wages of labourers.

#r 3 wifgyr o faaF da 3w @
AT AT § Q99T I A7 H ggrHar v
=gy | o wem § &1 ey 7
IR AR e ¥ glw FwT frmei
F1 3 w71 g7 FAT TG

T, W G FT F G I[N A
AT FY, GTH AT FTGEET AT A0EEd )
WET T AT WIS IO 7 gt GGl %
AHT faar s qut & e § g
TE AT AL O ] &1 KT qgraaT
T N FAiE oA g & FT
qUeT &7 AIHAT F7AT g1 § |

T FT T AT N AT T
AETT g LT g1 TTR A ATHAT
SHar &1 o g Yo awen, Cee
B’ At Wwer & A0fEgd ) @
s{Y AT ITAT F oorT F7 ot ff
A TATgEEEH AEEF g, gEl
¥ uF =9 FT WEE @ FH AR
oo Sened dg &1 e 9T e
¥ AHT A AL AT ) 6%
¢ % ag 17 Nfwg g =wfer &
oF FAHT |

T, ararfeE AT FE A AT
¥ 1T HA AT qEqrAl ;T syfaqa
¥ A g g fF 7w wraeva
FT =0T ML TqIT FLA

IqeaTeRer Sff, ave fXme, &F
1 difaw, sETAHE  gifeswr faaet
wifed, 9z TF 97 MFT I | WA
Rerdt & fea & frgm ww FT @ §
FfFr ot Ffeargat ga@r wRAr ogd
£ ITH! To ¥ 9o g9 A ¥ fA
w7 Foared oT age ona AT =y |
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S gL 0F g § X uF feafewe
g @ifawr gaw wemwr g1 gl SN
FY glagr § agt =% @i g qo i
FH FqAT w9 qEr glawy 9@y § agt
TF N I wOd § el @
AT AT &1 AL g9 gr9a ¢ {5
g o9 W GHET g & ar &N
LY Fg A19E FE Tl |

THE VICE-CHAIRMAN (SHRI
M. P, BHARGAVA): I have still got
a list of large number of Members
who want to participate in this debate.
May, I therefore, request hon. Mem-
bers to limit their remarks to ten
minutes? Mr. Jagat Narain.

st wa AR (ghamr)
aTzA 9UTHF WIRE, 4 qIE  FI
e ARFG T TTF F 0T -
wdr fm waT & feend af ot | 9w
TR & fagre WiT ogo dte AT
guErHt ¥ Fatiws TR 41 1 K
qq SET A S ¥ A wed o
TR T3 § fr 3R 7w semEd
e IET ALY Eii, AT AT A9 Fl
fagre & =1 g wAw §, wAT
fwa (97 A0 7 78 Sy a6y o,
faq ®OT ¥ F q57 47 7 B G
ﬁﬂ g_'g qﬁr! aE RERELR e‘ﬁgﬁﬂ Eﬁr
@ FT W@ ¥ q0g q8T W@ oA 1§
T ST ITHET SA H o7gar 2, ag
Bfgd ¥ 7T AT 3T § A7 3@ WA
A famt & aTER 97w goar § fr
aEs, 2X a8 s g 5 fgre #wk
go dlo & T BIE B T & §T avg
FTE A A, o o far @ &1
1 § 7% FTAT A1gaT g fF ag SRy
S A HST Thad F avE ¥ feand
TE A, FEH T oy o7 foragr Wit
My =4 AR f9gm o @ 0,
I feAmr a gEe ar | AY F @ gAr
g fr 2aft oF & gwen § Ao



2607 Motion re

Eiluciicen)
AT Y ANE J & ATH £ F g T
q arpq A) fagre fawa 7f &Y, AT ag oF
qdt difa Ao § faaxr 76 %3
frfreY wiT we fafreez "R &1 Q0
oI AT JfeT |

# a2 7ia7 & fafaezz At & qoaT
=1garg fezadt I § www fgeEm
¥ oA Y 47~ or, dafaeH
H ZATIT FATS AT 1, 9 157 AT | q8T
TART FHIT 97 AT I a97 TZJ WA
FEIIRT Y, T FATTE T AT A
#1E A7 @ Fr wglomd o 1 pury
TG GAT W FF/ F& T AT AT
oS 447 #33 °7 T ag @) wreaag
F for % @7 a1 AR AR F
qERT &I W QFATE BT AT 1 AT AT
798 & f oo agy gt §, R srar
o oy fastdt @ %@ 8, TIEFT @
g &, AY grAwda ¥ 7} 2, wiearwq
2, st o 2w ¥ Ay s A
g A W F WA F WI W
gAX ML A FAT U FAT AT ZAS
G At g & Az Amaqq F 5 fred
g FE ATAE 1 WA 98 TF gAY
ad @ q FET FoAar 2, g
T AW JAT A AT AT FE A
AT AW A AT E, TAF R R e
FTqTAT AT & AT g8 AT F¥
Fifow 73 fr 3@ 1 & 957 3y
JEry AT, TEr 9T 97, A7 gEefReE
T A, TgEda w@ ¥, whEaed
TGS, AT ¥ ¥ WwW @R gar
%, for W 39F g B
fi f& s fggemm & fad s
AT o 71T FIFT F 29T 7 A qW For
BFY &, @Y FT IAg & fF A gw
(A W ¥ AN g ¥ &1 few

[ RAJYA SABHA ]
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I Tq g wfaely carfar @y o,
#1339 fwed F1 arq agr N, N =9
qaT %11, THT FI1E 19 AGr AT, gL AT
¥ qiF 917 =9 g ¥, T 97 79 §
f& s a5q g0 TFAT AT AT FW
% arge & M A 99 gFT AN T
oo fay o TR giar o, wfE e ma
FH HoaT & 9T AqEr AT aTy & av
THY Fgl GeT & IFF! JAF FT AT
Ffaw F 1

zgt ¥ I faawa ¥ ag =@
FIAT =177 § & o dwE 0w BF
3 gord W ¥, I9F Aarfaw dmw
8 FOT 27 A WA qal F5 g § |
FHT Ig¥ T, FWT I SATET, AT
IS 6 1T &1 8 FT & fasear
g 1uF 2 ¥ oF g fEar @ &
T q17 IFTAE T o, T Ay fwar
Y wreHT F1 AT WY &, Ae I8 q=9T
g, AR ag WIATA § AL G, G
T 921 81, a1 78wy fwer 43 F#A%
srefa & fag gT O w6 & 1 feg
T g9g § 5 Tq91 wAvsr gw dar :
feT t 7T 2w HEr w AR AA
graa gg & {5 fagra e go do o
A fa A fea F g @@Ar gfew
FW & | a8 99 IR A feman
mr ar 5 fog aw & AT AT
Fady Ararsfear qgr 9T AW & 9.
FYEIE | AT N a2 mgg F AT a1 A
FI fggag & A9 Feqr fF 5g I gard
IS ITT 8 FUT T AT 8, THA
Hq7 7 {5 T @ F 17 @q %
g F wrer (A 9vde 97 F at o
ag 43 ®0T afaar & fad s &
w7 fF mg 2o Yo § faw Se ar 3
I fwelt TF  HTEHT FY IF FT F Ay
1 o wre Al JWLHF 43 7O
wrafeay & fadr oag FTe &, O €% Fqr
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Tl & HT awg & fF owrs S oA
AT G F1 7Gx W& AT G-
&Y @ & | ag wiwS woF qgAr
fer go £ 1gufad H a3 seg & qI 3°
o FEA 6 3gd qarfeas § FE€T
ST % 1T qg Fa1g fF AT a8 Wiws
T & T 80 fafes gw a1 & 7Y
FW § AT WA | A8 TAG
waTH qor T A1 & owed e
o & @ @e fufasaT aeg § =@l
ar f& ¥ =wiwg faege 2% & 1 WA
Nw § N fwrwr aug & fd i gw
AT qar FF § a7 gk AW & fay
R N TG g g frema
¥ W9 § sR & =sgm %
3 @R JAdEw F fF T awg
2? oY gAHT gL WA AR G
garfeas fa wrx §, ITH CF 17 I9E
iz ax foelt & & & aw T
& F gFT WL LIF I NI
T AW § | oifay T FY W@l
TadTE FT g, AT §T9 Ta4RIH FE,
a1 fegsl § | MRIEE FA@ T S
FH & 98 W AN FT AG & | ATqE
7z #faw @ gy f5 Twne
foFar 917 | 3T A0F F AT @y
gt |

# 91 39 grow ¥ 9ge WY w7 T
g AT A ST goawe & At gl
ud fear ar fs gw oww %@ 917 €
f& WS #= Tig-§ T § 1 I9 I
HIATE g1 a7 [T 99 g9 97 Ira &
A ¥ A A qifwerT § § A 99
gw g ¥ feecft § a7 qEgT H a1 5w
Fqd TH AT A Aew fawar ar
0T 97 & w7 wgg 7 fafawdy § ar
1955 ¥, T IF 4T AT 4 &1 T3 A\
f& wew F1 W 9 7Y 7 g W o7
2T JTFTT FT qg QAT g O 97
fo =& A &w wrw & fedra Q9
¥ FIX T FG 7 AT EFR |
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7afaT 9 797 TAHE B T T9Y AW
TR gORAT qeT 9T | 98 ¥ 1955 #Y
T AT R®IE | 1947 ¥ AFT 1955
TENAAFAT AT AT LN
AT 1955 & I TGH FY TG AT g¥
T & fF gt agt AaET AT qreET
¥, st 5 wrer & 9T &, agt g T
FTHET F §F FURIAT FT 56 To
feaea & fagama & wew faar o, afFv
TS 98 gAHT 132 ¥ o foea & fgama
¥ GET IS WY | graitE gura (-
T FT 490 § AT 2§ QTR0 A
fegema &Y wTw wEAr Far @
fo sy oo At ax A AT R |

# a1y S FY Afew § gF 17 A7
AT Jigat § fF aga av daw w7
§ o371 g9 g3 wrAT € | F I OF
FHIHT AT FT @I | faoer wqae®
qATT H ST AIW geArs AT oo,
# 7g 78Y Fg gFar ¥ ag FeT ¥ geard
faar o7 a1 T TEAe ¥ gt fEar
ar, afFT 75 & 77 wwar § B W
F /T AT AT | TF J0F at fgrgears
F BIFETHAT g G AIT AR FT TET
T faar wgr & AT gl qve S gw
1 fawer waqas § way goard fvar T,
ag Y ATA FVIRIAT AT | THFT AT A1
I FLTFT & I5T9 TgI0e & | IAA
FE ¥, 9§ TGT T AT A (A
TaaHE #Y Fifew § oY ag avgar awav
T fF ag ATT 4T geArd FT WE |
Y AT giar & fr gard e
FY T o 9 § w7 gary sy fefee-
AT BT @ § g W TAT § 1 T8
wraw frg g & gardy s fefee-
9T FXAT § AR fow avg & VEarse
F w7 wfEw v oAy K ag
aTT F WA AT FEAT [F FA qga
T ATHA ®Y Jg ¥ S A1 Hyaw w6
G oug At g & fr feeam
TATS HT FHT T & | WTT g7 [ AT
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[ s i

TFIrafe &, WL g0 AHT qE@ &
foramal 31 wag X, WAL EW AN B
T & F=HH 7 Fifew 7 AT 7=
TR & TR W@ AV IR AT B
FHT TG UL | S ST gAFT TG &
TATS  FT FT agT AIST JEW LT
g | zafaust gwk WS WiEE  §
% qarfsw & awaar g fx g faaa
AATST g Ga7 FW § AW &7 gAR
FNT FIZF  AIY ATTH!  HTHITIC
I FY Fifwwr w1 § ag TF @JqT
g fF S dvoua o 480 ¥ FY Fiferwr
I T AT TH AT Aifaw AT F | TOQ
AR AW W S I AT AT T
FI FT, 1 gAfaufeg 91 7z @
Aifaufes gen w& w@ fearg |
zalag ger w0 wa faar & fr wadie
gaaAdT § 5 =dt o¥ & qar 39T Y
9T W AT ST T OEH AEEHST
#I 3F T AT | (qHF Y Y)Y
¥ ux fave H @ 3gm ) Fag ¥
QT ot f& o faeeg & froudo 480
FT gHHT oA F7 faar stg | & {40
ok G & 9 f& mwder @7 8,
Tafaq sAST #7 A9 H@r & 39
a7 & 7, & g 457 fAg & w7 @
g fr <ot wtaw) Az #7AT EY Fifgw
ST TF T o w0 480 AT AT
T T TT OF TW W F AW {
framt ® sfaufrs 780 o 3 &
e ¥ gAfoafes @mom #@T ¥
TaRe TRE & uawealfww  #
AT F AT T TATFTAT FT TTh 47T
i 2 faaar 9% W =fge

¥ 98 seE § FFEW A9 SISTEA
w1 ¥ G5 S wgemr sEW faar @
gy ¥ fafaez 3ol &= gu & =w
faarr fagaf @rgg & 1 7 faad
Fav Ft wiforw F A7 fagy oF A%

[ RAJYA SABHA ]
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TF FT GHEAT H] g F @ o
ar |\ 9FET T g fr oad fewed
fafeeeT qar a7 fom® o2 &t arar &
g F& @ fear av | § "wmar 4
fF orer 371 ag Ava7 faar & 1 SR
TS & & ITH @ T
I TIFEIT F UgFH F1 aTF TG
A aaswg ], fog ada § o £ gad
g ST Y Weg FIMI{T o T 0 48 0
¥ 7@ 3w Ft frata feamd——ugy STy
faena § sw@r & 1

Mt dgATd @A Sl e
(Fgrasz) : IMEAA WERA, A FI
grw qfdeafy av gew §  mE
Ter WY FAT T AT & | IWH @
FT FAUT T FOT & HTT KT 9T G &
grg <& [T g7 a9t & | fry o
W HY AT FI I A TS A TEATA-
qaF T3 R Tl FT AT
FEPIFAT EHT g | THA &G qadl
qgd I 9T | @ £ FHY A
I GF] FT FAT g | TG AT FHT
gfefeafa & og7 g9m & | w9 GF 2w
grara ¥ oreafadT a8 g qw &
IHAAT AT TG AT @aY A
grar @y g |

TII¥ 2w ¥ wlaww 53w ¥ ar
TEF T HIT T a9 Al IHAT TEI AT
g ¥ @9z | 99 & W R v
[ard 6 AT I4ANTF (et A7 T
21 2dr gFT T X 9@ gATT ]W
AR TIE B 1 k1 AT P T
qifE=T ¥ 'w v gl fwar gr
37 fi7i g0 @i 7 97 19 A7 AT
A G\ AT BN GRY GFY 97 T
21T g A F aF 7 A A g,
AQUT FAT FA-Td 1 AT A
g gRer F g waThr T
g1 | IR gaa T F fa@ @
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Sroranfat qaT SvETT & fad 3T g
it wfE w0 3T FEd AT @
qRA F qA79 41 e 3§ oaw
AZET £ 1 T AT qET TWAT &7 (-
AT TOAT G AT GHEAT ZET
F& AT ¥ FW ¢, AT 375 F MA-
TTATA %1 HEE AT § T2 ORI 2T & I
i ¥ e agg arad fuafh, a7a3 4@
T T § | SIACT FSATE AT F
AE AT, T H A AT AAT 20
fawr 77 & & us AT feam @9
¥ TEOT AZ AI77 #3977 g fa 3o F
ziaer & aFaTE q3T F fRardy 77
oifrag B 1 gAY B AT @rEaT SRS
FAC F = 90 FT JAAT ¥ 9f7 gHx
TIET qRTT FT TF F1918 ¢ | AT &1
BT 3T & 7T F7 7o, avm TE AT
FITAT | |TARA & &7 079 9 § 777
a AT & TURAL] WA AT
mraw &1 faatr frar @, awg mrm
1 3q47 awAar g1 7 {3
TAEAT FY TS AT | HlFF WAIRTET FT
TREQT AT T FAT AR FIIT THFA
Y v7r & 1 ATed awEdiy Aar & 5w
% 3W {10 Fife =T FArS & wOEd
T R/EY T 1 FAT AT & F1o7 F 107
A2 8 Fife =7 qa1 g A qqrfy ey
AT FTAR 7 F (€ TN GIT AT

TAGTIN &1 T2 FIT § T T HANT
¥ grw sfaffan o oy, wea-
Fgifar T.waT aqr wmAE gE e
g2 | oS F AT WTART FTTIAT
I afta i S Sed & T afe-
fextr qar, goanz aan s F4 a5, T
FITUT F4ET FY § | T F1 IC 34T
i g ey w1 W
F e faaqr 8 1 357 1 ST 4R

far str @ 8
347 RS—5

FLS( VIT 7
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AT & L AUT & AAF T I8
TA-AE wwa g, ol oy Bw §
TFAT FTIAR T FT T & | 7R
o Ffy g7 g 1 #AR AT F 80 9
Tq TN @I FT [IATT FILE] OFHT
T qft 9T FW 2, 97 37 g
FT a7 g fa g7 qaAr ST F Aty
TR ST F AT W T FV HEFT |
TUIET & fro TFo 480 F FEAT
I T AT A AT WS Al 9T Ty
ag 917 g AT /AT A0

A & @1T TF FT 7 T 97
FO F@w & T FIA qE7 2 9T
sy qf o oF FE@E 1aw frow
gizasA a R gy wmar 2 fy 7 o9
FI4F T F(@ 3TN T FGHET qfc
T BT AT & T T TRAFTHT R |

IUTRT HERT T AT HAIT FT
gT5 Ay AT A1 2 & F 707 xwwE
A& FIT AT & AAY 77 7 —

1 grme & wAr & e ze

# AFT-wE T fFar o

2 JETHT 5 99 7 HTeRtATTT
AT ONSAT FAM FT TEFA & qHT
W A AT AEFT S AT IH QA
TFA FTAT AMZT |

3 el wars T Q0 A A
FT & )

4 qrzmm,  hfeq,  arfe,
€IV, Wzl &S F oFrandr ¥
37 Fegar Fr Aty 1T 55 Aifay
fAaraw a7 FT 77 g™
Tifgw |

5 faF art & afwfq grdy
o fAdT T w I X ST Aw
ariT gl BT BT AR, FC -
afa¥r, gwrE, @iz gfas  aagm,
st g fgard sapsen &%,
R, FNSW-ATTE  FAEAT, &,
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[+ dgrrer dlareimst ardia]
8121 qifgF WS #T sggeqr F2
qar =1 saify #w1 gfagd fearal
F AW Y FeT | Sed IAAM
gl

6. v fwadl &1 @i wAT
FY FA0 F(FAT AT FL

7. GCRRERT %8, 3, 97 74T,
7oAl MeT wfs ¥ 9TF  wEA &6
gfas @gmy qq FgEm  feaAar
FifeT

8 frmal & "y |IAT q4l
QT FNT F T A WET w0 /AT
iz |
) 9. 8¢ 12 FAF & ‘FI5TT FrAv
HIIF TGS qA Afer  #ifE
& ¥ FUIT F wIAT UF [MTE
T AT A3, ARE AR 93 340t a@r
SIcEE-A

10.

IqEArad (s wgEi s
AWMF) : WA ARE, 10 IIT
gl

Fq( GILATE AARSAT A
.. .agdd ¥ 15wy fFams 7%
gL iy ¥ 7% 5.9 wafaamg @e ac
FIF W9 § FHAA F Sl Ay
frm= sl v faar faedy
ATtz |

11. Fr@rdl aqr wfas gawT-
G AT &I T FAT ATIT ZIRY
faa it =arfgx |

12. 909 & (3737 &0 usfigwr
Ty AT SRS 1 WS WA &
TRAHTT FAT (AT F F30 19,8
I FEATAE WY TTIRT TqaF
9g T g |

IATHT AR, a4 ¥ @9y
"R 17 ag § IF F7 Sevrew awa .

[ RAJYA SABHA }
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F am wmd Al F [war ) ofaa
T ARy 1 S T P @ 1 ag
FT F AFEITTH T3 @ & 1 gafea
we Mg 4g § A Fly i #7 geran
# iy st & sfag qea F 3.4 g1 F&1-
TET /T U AT =rieT 1 IEy
frare aeft gMr 1 ag owAT A g9
70 ¥ TEAFT FART sgidav. AvAT
fqvawr & w7 @rare ¥ gwafAge
AT

s Fo Hro A (Wew  T39)
IIAATTE AERY, T Am T F
qrgy § AW ¥ qgT geya W7
ST gEAe & g L & gw fime ¥
FeET F1OUTAT WITA BT FIH HY
Fifow F&TT T a7 G F w7 H
TgAT JRdT § AT 5 & yoy dm oAy
qHEAT F GHATZ |

A9y I FIG S WTAT FF 4TS
@gft gy ;| =3 & fw
3R 2w & Aqfg wrw & ardy
wqfz framt &1 qwfs F s foix
? ol g g @, vaw wfq ow
FE qFY GqAMT Y,  IEE] WHE
fear, sa=t & aform s g\ oww
w3 # ag AEar g (% i
ATZATA  FT FRA  SHERT FEIT 3
afFT  gud S9 sTET &7 e famm
fagsr &d  weefaar aef ot J
gamEr 1 AR 9= AR A=t
¥ faas &6 w=q, gugr foar,  wr
AT FHFT AR ¥ IAA qAE A
frga sad adl ¥R AEITETn
F TF & WA Rar W AT
# qfeng g & gar 3@ | aw
awg & & d@w &t fum @ g A%
gaat A1 fraas T faw @ & cgar
AT FOT 7 g ACWT E
e fFErr &1 e & fad g
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349 %7 § i gu qm A1z AT g ey,
AT FEAT & TeAaIal &Y 18 g fFna”
F AT AMF § 1 wfew avgg ¥ F@r
ST T g At KAA HIEr g, qEr
21T RT FATT F7 AEY & | AT &7 foFqry
o9AY FHTE F WOH T AR &7
a0 forar agdy T a7 wt ¥ graw
ag gt @1 @ & 5 gasr gar
FT S AAT AT FWA ATATT T AT
FHAME TT & AT 21 gEA <AT
g & zfaar & &8 Gar an 48y & o
ool S A7 FEA AN qg ¥ gy
AEAT & =54 A 0F a4 FFAT
fraqr ¢ & fyax zw canfem
FFAT AT FAT KT ST AT HVFHIL
FAAT AT NGT 97 FH & | IR
aFarvay <7 fauife avag ov &aT
TEAT & | WIS ST g7 fFAET FT HAT
F 4V w2t § 9= a1 g W &
amfas fg = aqr wfus wwa
97 IFAT & 1 AR cAF AFE@A T TAAT
T® FY FEI0FA JHEAE, FIT, AR,
gurly, fagr a1 &7 ez ma ¥
fga ¥ sgEr Fmad 97 SAET
FEAT oz T § | oF a@ SEFT 3rAq
AeN AT | ST AT #BT § AT A
G frama &1 saiar faear § &g
T FEH B | g8 94T AT ATy A7
AITERT 1 Sq § FAT JAT € | JEAT
faqemr 7 v& g FAfar Hr
AT ATAT 3710 @<l S1ar 2|
¥u gaE g f& gardr &1 faaon atay
F g A & [qIAA AL FHAT
FT 1 AT 200 BIF & 97 FT qFTET
dY S g ar §r qIEET FHAR
qEAl § SEH BEE ®IET g, g8
FNI WAAT ¥ | a3 WEFW ®F
g AT | ’
frat gwhia % T & BFiaaany
gAY afgaa F1 2T gawr w SrEg
& 721 9 gHFI W FT W@ A F fan
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7 W & G AT 02 | WS fFErT
F1 Eea F1 aweAr fwar s At
ST 100 F9F AT 12 BYF A4-F17 919
AT RIAAT §5 1 AT F7FTH FAA
¥ gz A= 7 ¥=m fwaw F sgET
qzfamd  gar 2, wnm @EEr Al
o=oT forar & aFar § | % H w0l
et ~HFT mwtAAT  AZY FF AHAT
& | T wAtEne 1fva 7 grat g agr AN
g g, aw a@fan 2 wfs wfal
¥ i dgarz T fraar wiv aw F7 U
2 fRT oY HOAT 9T ALY AT 9§ At
Tl WIT AT ¥ g9 q2 T 2
arsr fFEr #1 feq gzar s ver 7,
92 SART ¥+ 9T F& HAEA A
qE4l AE AT ¥ w7 sAfAy A%
TF SART T3 F3T & | 57 fFna
€T gga @AT FIAT ATEAT § AV 9
Fq Fleq T AE W @1 g | A2
g A T g ¢ geefegaEsee
& Few AT wEdr & A
afl AR 3 T SuT A | B
grag §9T gy SAT #T IFT AT
g | ¥ ured F % foar e
Pguv ATH F[ ATT F GIETAT AT B |
ag @IHT S fema gqar 9z sy
g9 FX UTUH qAIT &1 FATE FIAT
FTATRN

¥ 0F gA™E A TG &
I A AT ARAT | G FAER AT
A AHC FT WS AT F AT
arfgr s T & meas g el &t
AEAT A H SE ST Er | M
oAT AEl &1 78T € | 9g T WAl 3T
Al § & & A% aar g g
ared| 2, SA%F =41 F7 |fgey aarzwn”?

CIEE TR LG S B e G i
thfresg = 7 M AEr AiRT
T AR IO TR A M(uE ;T
fear aar AT @ W@y 50 TEHT
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[#it Fo dro qgq]
FIF dz w4 faurs 31 S
T HT @7 93 9T & faaqwm
F3 § FIT SUTET AT A HW A
2 ot guy YA 6F ATy wEaT
fo77 <1 ofzg=mma & a0 3 a1 37|
1 faer S AW F, AT ZTET & AT
F 3 fRard Af #73 § 07 AW
FT AT T I F 4 AT AANT arey Ay
g g 1 wIAY W& Y RAry F 4w S
FgF ANGIE QAR T AIETZ |
WA FC A AT Y TR F AINT
T AT ITTL, AEIATL, TATAT, GIAGITAT
¥ 1 ST AT Y ATIF AT T FIAT
g £ | wua F4 g 3@y 4 39
o1%7E FY TF FIF BT W Z IIT
EZA R w3 WA FAT YT AT,
I A 90T 99 FEA |

& srae faezq &7 2w & f947 9175
Az qr 7 3w f7A 1 gfiz 7 safad
fraarzny zar arv A wgr 2 T
faeeq gear «ifgy & AR Awaw
FIATZ | AW 1T AT 33097 Ry 9991
F AT FUEARAAA AT ARAT
afaq=y 5@ 2 5 377 aggd
F Tu T ITH FT AR FAA F AT
w7q 3xmm B, favwg fRar ¢ ag we-
AT F 97 MY AT A7 ¢ fF o
3000 o AF T WIAZAT T FAFAIFT
ATE 1At & #Y7 OF AT 178 AT Fr
s F R 2, A FVT R
B! G $TF g IAST AT 3T 3FA-
T34 AR AMFA FUTY 77 OFT, AT
TFT A fEAar A7 9 AT g
9IAT ¥ | =7 g7 F1 a9 AT a3
g ¥ 3gF AT 93T ¢ 3AR fNT
7 A WS /8 A T OCFT I FHAT
FYATFICATG F7 GV T ITF AAFTS
AU T qIEHIL W] FT TAT FIT
Harg 2

[ RAJYA SABHA ]
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& wite Atfew 7 2z 97 AT
7T g fF 20 0002 T W wrvy
FA A qAA 7 F 7 3T WA AT 93
g0 & 0 B gaF AAaw ada A E
fRaray £ feed ag &7 & fq1 7
AT W A | W F 2927 FH
g3 a1 "o 49 At mfus Garav
g @ft dfFT ag g A g oA
13T 30 gA7 2929 & fA7 3.7 A
ETgc q1dq gw FST AT AF 1
ST GATY q0F TENA & 92 a3 AV |
3 99 faar, w&@n, gL A
27 A FNA AR {AE AT
Wz, e AT X FaE T
¥ A AT g7 qATT AT q LIqT AT
FI AL AW AT AFT 2 3T TAT
YFHIT FATAE eqTAATE N 30 A7
128 FHR 93 g o A Ay ey
FIIFAT AFATT 2T AT qZ AT 71907
Fiag fraA@ Ed migag AT ET o
??

S AT FRAIAT & A-3T  HEINA 2
FAFT 4T F Heqr 37 &R 1T A1
A1 F1 FAT F1fgy 1 92 77 F2179
I W AAET @Y

“gan g4 AeAH A9
Ffrz ALY A I

FFET WI FIIT FWT H A4
IA Frad F

‘9aq AR WA A9
Ffacr g9 Wrgzam

7z feafy mr gardr grard 3

ary 2fadr F g o afage
Sa17 2 2\ afg gw weA FY g
T AT % g yx F17 fgeara Fv
FHA | UFH HAAT
T3 AT gEASE
7T T T
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ffaar
7y sfq afvga ¥

Motion re

CEEICRE: 1

oS 7T 9 T ALY & ey
BT qI7 ¥ 3AF 4 -0 947 77 ¥
e 713 T97 1T 4 W7 e 9 WY
G ¥ 99 v T 3 Wiy g1 AT 40y
g ge a7 AT WA Ay fi{mar
iz 87 w7 Al AW & AT 7 F -7
F1 F7% farara 9% & v qia T
AT 2417 %71 W7 a5 v af 2
s Ag gAlR @7 AssT 9w uw ¥
FIA F A A & fF®  Am=Ar
Fifed 1 fGetal ST Wv ow ey o1 wA
ATAT § F21 ¢ fF [0 AT 9T AT
T 97 IS A2 & qFA7 IAFT AT
a7 339 &1 WF17 AT T )

e 9§ AFr A oAEAT 7 B
faa1g, 313, <8W ars, A5 Y&,
afaz  fma =7z a7 earq fowr
g H#{7 JAT 9T AR AT TR
W MR AW § ATIEAT 43 Al
o AAT @ 9y AT wEw & oAl
q1O9 W gFerT 21 KT | q4T 47 a9
FHITIZE ZTF F1LF | BANHD
FT oA a=tar g AT & A gl
FogMA FIdl |

SHRI K P MALLIKARJUNUDU
(Andhra Pradesh): Mr Vice-Chair-
man, the food problem as any other
economic pioblem 1s essentially one
ot production and distribution. In no
other field of economic activity do
deficiencies in production and supply
create so much havoc as in the field
of food People expect naturally and
legitimately that their Government 1s
bound to feed thm all I should
think 1t 1s the paramount duty of any
Government to see that all the people
are fed well

Mr Vice-Chaitman, with your per-
mission I may quote a verse from the
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famous “Raghuvamsa” wnitten by
Mahakavi Kalidasa, one of the greatest
poets of the world, if not the greatest.
He says.

gtar farargarg e weomzft
7 faar faqeearar Faa g g7

That means, the king 1s the real
father because he gaves protection to
people against hunger, against aggres-
ston and against indiscipline No
doubt our Government have taken
some steps to mmprove the food situa-
tion In spite of the best efforts the
problem remains intractable I think
it 1s partly due to a sense of compla-
cency' and lack of urgency It 1s no
doubt true that the food situation has
become aggravated on account of the
continuous failure of the monsoon.
Nevertheless 1t does not absolve the
Government of 1its responsibility to
plan ahead 1n such a manner that
they could anticipate the evil conse-
quences of these natural calamities and
provide against them

Mr Vice-Chairman, therefore, 1t
seems to me that topmost priority, not
even top priority but topmost priority,
should be given to agricultural pro-
duction Of course we can have {wo
views 1n this matter One 1s a long-
range view and the other 1s g short-
range view While we should not neg-
lect the long-range view of the mat-
ter, I should think we should more
and more concentrate upon the short-
range methods which can only give
rmmediate results.

In this connection I have had op-
portunities of making certain sugges-
tions on previous occasions There-
fore, I do not want to cover the same
ground again but I should like to
point out that the one answer to this
immediate problem lies in harnessing
the results of research of the science
of agriculture ang technology. Our re-
search scholars have stated that the
output and profits can be maximised
by the efficient use of inputs Among
the inputs, they are of the view that
research in the year 1966 revealed that
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[Shri K. P. Mallikarjunudu.]

a hundred per cent increase can be
effected by an effective use of fertili-
sers. They say that it can be done by
broadcasting phosphates on the field
and placing the nitrogenous fertiliser
at 5 cm. below the surface. In addi-
tion to that they say that the use of
fertiliser can be economised and made
more effective. They propose the ap-
plication of phosphorous by mixing it
with cowdung before application to the
fields. They" also say that application
of fertilizers through the leaves and
partly through the soil leads to a sav-
ing of 50 per cent in the quantity of
fertilisers. They suggest another
method of economising the use of ferti-
lisers: by spraying the fertiliser on
the field, particularly the fertiliser
known as urea. By such 'methods, by
proper and effective use of the agri-
cultural inputs, our experts are of
opinion that 10 million tonnes of
additional rice can be produced dur-
ing 1967-68 from the 13 million hec-
tares of land with abundant water-
supply. Out of 30 million hectares of
irrigated land, we have got 13 million
hectares of land which enjoy abundang.
water supply. According to our ex-
perts and scientists we can produce 10
million tonnes of additional rice from
these 13 million hectares of land which
enjoy abundant water supply.

It is not a disputed fact that rice is
the staple food of our country. Tt is
consumed by the largest number of
peqple in India. Apart from that, rice
is grown in a much larger area than
the one sown with other cereals.
Under these circumstances I would
suggest thai we should concentrate on
the increased production of rice. In
this connection, I may be permitted to
state that our State «{ ,Andra Pradesh
can give good results if proper faci-
lities are provided. I 'may state that
there are 3.2 million hectares of good
jrrigated land in Andhra Pradesh at
the present time. I am proud to say
that our Andhra farmers are very
efficient and hardworking. It is not
my own testimony; it is not a self-
serving testimony as lawyers call. I
am supported in this view by no less
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a Journal than the “London Econo-
mist”. It says:

“Andhra Pradesh is the rice bowl
of India. An increase of 70 per cent
in yield was secured on some farms
last year by the introduction of
high-yielding varieties.”

That is the testimony of no less a
journal than the “London Economist”,

Therefore, T say that the Government
should provide as many facilities as
possible by supplying fertilisers and
high-yielding varities to the farmers
of Andhra Pradesh so that they can
considerably increase the production
and mitigate our difficulties.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): One minute more.

SHRI K. F. MALLIKARJUNUDU:
I am hurring up. I have written down
a lot but in view of the shortness oi
time, I am condensing it.

I am not speaking from any narrow,
parochial point of view, I am speak-
ing from a broad perspective of soly-
ing the food problem. Andhra Pra-
desh in the Kamadhenu, it is a milch
cow from which you will get milk in
abundance.

SHRI BHUPESH GUPTA (West
Bengal): Mr. Vice-Chairman, I do not
know what to say really to the Cen-
tral Government on the question of
food. One would have expected that
at least after the General Electioas,
they would indicate some drastic
change in their policy. But I under-
stand that the policy has not been
formulated yet and that the old policy
continues. This is what I get from
the report which has been submitted
to this House. Right at the beginn-
ing, I should like to make one thing
clear. Now, for the first time, there
will be a food conference of the repre-
sentatives of the State and Contral
Governments to discuss the food nro-
blem in the country. Unlike 1m the
past, this conference would be attend-
ed by the Chief Ministers of eight—
if T am right—mnon-Congress States,
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eight Congress-run States plus the
Union Ministers here. This in itself
is a new development and certainly it
has serious implications in the context
of the matter under discussion, name-
ly, the country’s food problem. Now,
according to the latest figure, these
non-Congress States which will be re-
presented at the Conference on the
8th and 9th account for 228 million

people out of the 500 million
people in our country, a clean
majority of the population., Area-
wrise also, these States account

for a greater part of the culti-
vable area under the plough than the
areas in the States run by the Con-
gerss Governments. I mention these
facts because agriculture is a State
subject. Food, in a way, is a State
subject apart from the assistance that
the Centre gives and Central respon-
sibility' is indeed very great. Agricul-
ture, where the production takes
place, is a State subject. Naturally,
you cannot expect the old type of
approach to the problem or the old
type of deliberations at the Confer-
ence, certainly not the old type of
policy. Previously, the Central Gov-
ernment decided according to the
likes of its party or the guidance of
its party, the Congress Party, and
things went on smoothly in the sense
that the Chief Ministers, more or less
with certain modifications, fell in line.
This is no longer going to happen. Be
clear in your mind., The State Gov-
ernments, especially the non-Congress
State Governments, will be agreeable
to a food policy in so far as it is ac-
ceptable to them. I take that you
will also be agreeable to a food policy
in so far it is agreeable to the Centre
or to the Congress Governmeni at the
Centre or to the Congress Govern-
ments at the States. What does it
mean? It means that a serious effort
must be made to break away from
the past and evolve an entirely mew
food policy which accommodates not
only the Governments of the Con-
gress-run States but also the Govern-
ments ¢f the non-Congress  States.
There will be clearly fundamental and
divergent approaches to the matter
and one should find a common mea-
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sure of agreement. The mere fact
that todayt you will be called upon to
find a common measure of agreement
in order to arrive at what may be
called a national food policy under-
lines the need and urgency for giving
up the present policy.

Now, a number of non-Congress
Governents and their representatives
will be participating in this Confer-
ence with an entirely different out-
look from the one that you have been
having all these years. Mr. S. K. Patil
has gone and Mr. Subramamiam has
gone. But it does seem that some-
how or the other the American food
policy in the Indian Parliament does
not go as far as this Government is
concerned. May I tell Mr. Jagjivan
Ram, very frankly? His success as
Food Minister today lies in how he
accommodates the different points of
view, how he adjusts himself to the
new reality, how he takes good things
from those who are coming to the
Conference, people not belonging to
the Congress Party, but at the same
time also giving them whatever he
thinks is his positive ling of approach.
This is very, very important. I do
hope that some kind of a national food
policy will be attempted 2t the Con-
ference now that a need to make a
serious effort to evolve such a policy
has arisen on account of the fact that
it will not be a one-party affair but
there will be many parties represented
at the Conference, not onlyt at the
non-official level but at the official
level also. There will be the Chief
Ministers coming from the Swatantra

Party; there will be the Chief
Minister coming from the Bangala
Congress; there will be the Chief

Minister coming from the Communist
Party (Marxist)——angd there will be
the Chief Ministers coming from other
parties also; they will be coming from
the Akali Dal Party and they will be
coming from the DMK and the Con-
gress Parties also. Therefore, I think
the hon. Minister is aware of the
citiiation that he is going to face at
the Conference and he should there-
fore go there with an open mind, if
possible with some constructive propo-
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[Shri Bhupesh Gupta.]

sals if he has any. As I said before,
the old policy has got to be abandon-
ed. What is that policy? This policy,
so far, has remained a policy of de-
pendence on American food. This is
the pillar of that policy and at the
same time I think, the other aspect
of the policy should be gone into.
Mr. Vice-Chairman, if you ask me, it
is very difficult to say what is the
other aspect of the polieyt but per-
haps it is going the old way, trying to
avoid the Centre’s responsibility as
far as possible. That is the Centre’s
line. Now, this has to be given up
entirely and a different approach will
have to be 'made.

Now, before I make some criticism,
may I deal with some aspects of the
situation? This Report, unfortunately,
still underestimates the gravity of the
food situation. In one place all that
the Report itself says is that a serious
situation is going to be developed; a
serious situation on the food front may
develop. But there is no indication how
that situation is going to be tackled.
Well, I hope some serious effort will
be made at the Conference to tackle it.
As T said, the policy is one of de-
pendence on foreign food, begging for
foreign food, begging for fertilisers in

order to increase production. Quite
clearly, we cannot tackle the food
problem in the countrv by depen-

dence on foreign food. This is number
one. This has to be realised. 1 hope
the Chief Ministers coming from the
non-Congress Governments will
strongly' impress upon the Central
Government that this policy has got to
be abandoned; they have to fight tooth
and nail. I do not say, abandon it
the next moment. The new policy
should be with the clear objective of
making the country-self-sufficient in
food production and overcoming this
dangerous and mnationally derogratory
dependence on foreign food.

No conference would be worth 1ook-
ing at unless that line is taken at the
conference. Policies should be sought
to be evolved with that understanding,
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with that perspective in view, realisa-
ble, immediate perspective, This :s
very, very important. Therefore,
what does it mean? We have to
tackle the problem of production. We
have to tackle the the problem of
distribution. We have to tackle the
problem of crisis. These are the
majar aspects of the problem that one
has to come to grips with, and unless
we tackle them properly, no new food
policy can emerge.

Sir, we have been told about a
National Food Budget. I do not know
what that National Food Budget 1is.
Till now they have been taking up
the line of national starvation or semi-
starvation. This line of national semi-
starvatien can never be allowed 1o
masquerade a National Food Budget
under this Governmment for the simpile
reason that other non-Congress Gov-
ernments will never accept such a
kind of manoeuvre on the part of the
Central Government or false pretences
on the part of the Central Government.
The Central Government will be con-
fronted with evolving, what may truly
be called, a National Food Policy to
feed our people, to give them nutrition
and to make their life g little better
in the matter of food, tackling all as-
pects of the problem.

Now, Mr. Vice-Chairrman, what we
gel from the report is rather disturb-
ing, The production has gone down
by aboul 16-17 million tonnes com-
pared {o 1964-65. Yet the Presidential
Address says that in another three or
four years the production would go up
from 74 wnillions to 100 million tonnes
Do we have magicians in the Gov-
ernment who will produce food out
of their hat? There is np indication
at all how the production will be in-
creased to such a level by 25 or 26
million tonnes in three or four years’
time, when under the First Plan pro-
duction stagnated except for ome year.
Now the production in t™~ 7 3t vear
of the Fourth Plan has gone down.
This should have been explained to
the House properly. Well, nothing has
been explained in the report at all
Therefore, I think that here you must
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bear i mind that mere declalations
will not do If declarations could
produce food, then this land would be
having plenty of food because even
m the First Plan we set the target
at 100 million tonnes But we know
where we are today We are short
of the target by 26 million tonnes at
the end of the first year of the Fourth
Plan This 1s one thing I find with
regard to production according to the
statement theyt have 1ssued

Mr Vice-Chairman, now let me
come to the question of procurement,
another rmportant aspect Procure-
ment 1s anothe:, faillure We set up
the Food Corporation in our country
with a view to procuring foodgrains
and building up stocks What d> we
see? What have we done? Accord-
ing to this report, in January-Febru-
ary they have procured only 26 lakh
tonnes of rice and 62 lakh tonnes of
wheat, altogether 88 lakh  tonnes
Last jear, in 1966, the Food Corpora-
tion of India procured only 1252 lakh
tonnes of foodgrains both on Central
Government and State Gvernments
account Now this 1s the position Yet
we were told by Mr Subramaniam
last year that the procurement would
be of the order of at least 7 million
tonnes

[THE VICE-CHAIRMAN (SHRI AKBAR
Art Knran) 1 the Chailr]

We wanted an explanation in the re-
port as to why this has not been done

This 1s on record Even earlier,
what was promised was not
done Even earlier the total food-

graing procurement was about 4 mil-
lion tonnes, I believe Even that has
not been achieved It seems the pro-
curement programme 1S going down
instead of going up, according to the
offictal figure Now 1t 1s quite clear
that unless we procure the entire
marketable surplus, may be 18 million
tonnes or so—rice and wheat taken
together—wre will not be in a position
to tackle the food problem at all Well,
for that w' need a very wholesome
and wvigorous operation by the Food

[ 6 APR 1967 ]

Food Situation 263C
Corporation of the country Also the
procurement prices should be so fixed
that the peasant gets remunerative
prices and we are in a position or
fore-stall the operation of the black-
marketeers and profiteerg so that pea-
sants are interested in the operation
of the Food Corporation of India and
other agencies which may buy on be-
half of the Government

Mr Vice-Chairman, the State Gov-
ernment, 1 hope, wil impress upon
the Centre that this should be done
In the past this was not done One
1eason was that some of the State
Governments were non-cooperative
They did not like the Food Corporation
of India to buy in their States The
State I come from 1s a case n point
W-st Bengal, last time, procured only
52,000 maunds of foodgrains, and
that too from rice millers Nothing
was procured, not g gramn, by the
Fooq Corperation of India Not a
grain of paddy was purchased erther
by the Food Corporation or by the
State Government from the peasant,
with the result that we are 1n an
extremely cirtical situation in  West
Bengal today

Mr Vice-Chairman, the first thing,
therefore, to discuss here, apart from
the question of production to which
I shall come later, 1s to make procure-
'ment a grand success Here I may
inform jtou that the new West Bengal
Goveinment has announced its food
policy on the 29%th of the last month,
and 1mmediately the Minister had
gone to the wvillages, to help procure-
ment 1n the Bengal villages All the
leading Members of all the Parties are
going to the villages in order to help
the Mimnisters and others in order to
mmpress upon the peasant, offering
them a lttle higher price, Rs 21 to
Rs 23, so that they sell to the Gov-
ernment agencies At the same time
they have gsked all those owners of
land, having 10 to 12 acres—depend-
ing upon the area, whether 1t 15 an
irrigated land or not—to sell all the
surplus stock over and above their
needs for cultivation and personal
consumption, to the Government Now
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the campaign is going on. That is how
it should be done. Machinery should
be set up. Popular co-operation should
be sought and the Govermment should
come to the scene in a big way. You
are in a position to do so because
a large number of State Governments
not only' would like to participate in
the procurement drive but their
Ministers would like to participate in
the drive on the basis of a sound eco-
nomic policy which is in the interest
of the peasant.

You will be surprised to hear that
this procurement drive during this
period failed, had been sabotaged by
the Congress leaders who were in con-
trol of the State Governments because
they would not like to command their
patrons, the hoarders and profiteers,
who had been finding money for the
Congress election fund.

Sir, this Government, in 1964, im-
ported 6.3 million tonnes of foodgrains.
In 1965 they imported 7.5 million ton-
nes of foodgrains, and in 1966 they
rmported 10.4 million tonnes of food-
grains. Now, according to American
papers, they have a Plan of importing,
if the Americans oblige them, 20 mil-
lion tonnes of foodgrains, And you
know how the Americang are looking
at the problem. That is again interest-
ing. Literally they are making fun
of us, They are saying that we are
n~t making any self-effort at all. Some
ofi the American newspapers and
others are writing like that. I have
brought something for you here. This
is how they make fun of us. Here I
am reading it. Mr. W. R. Poage, Chair-
man, U.S House of Representatives
Agriculture Committee says:

“She lacks a great deal . . ."—
She means ‘India’—

“ .. of the self-help efforts I
expect of a person who applies for
public charity”.

We are Iooked upon as if we are apply-
ing for public charity and'then we
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are told that we are not making self-
effort. He is right in this sense. It
is not ‘she’—well it is ‘she’, the Prime
Minister is a ‘she’. She and her Gov-
ernment are behaving in this manner.
Then Senator Allen Ellender, Chair-
man, Senate Agriculture Committee
says:

“Theyr will say Uncle Sam wili
carry the load. We are being too
soft-nosed”.

This is how the Americans are re-
acting to this and this Government has
become so insensitive in such matters
that these insulting utterances do not
affect it at all. It goes on begging
and begging all the time. Now to-day
another development is taking place.
From P. L. 480 we have been taken,
in addition, to international pressure,
namely, the Consortium will now also
solve India’s food problem. The
Americans have starteq the mischief.
The Americans say: ‘We are preparec
to give you 3 million tonnes of addi-
tional foodgrains provided you get a
similar quantity 'of foodgrains from
other countries and now the Consor-
tium comes here. We shall be sub-
jected to collective pressure of the
West under American aegis. There-
fore we have been made into an inter-
national charity boy, going round the
world with a hat in our hand, to
France, America, Canada, Australia,
ete, and ask them: ‘Give us a little
food’ and the Americans have told:
‘Unless vyou go round the world in
this manner as an international charity
boy, even the American charity on
which you count so much will not be
forthcoming’ What else could be z
devastating gesture to our people, to
our self-respect and to our naton, 1
should like to know from the Govern-
ment. Now the Governmeni should
seriously consider this. This is not a
party issue at all. I know many
Members opposite sincerely want the
country to become self-sufficient in
food. After all we may be Congress-
men or Communists We are all
Indians. We want our image of
national honour not to be sullied. not
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to be tainted by this kind of be-
haviour on the part of anyone. There-
fore that problem is very very im-
portant,

Then comes distribution. What has
happened to disiribution? The report
15 musdeading. The report says this.
To-déy you cannot get away! by say-
ing this because there are non-Con-
gress Governments to tell you that
what you are telling about the States
is fase. Previously when we said
from the Opposition you could get
away by saying thai{ the State does
not say so, namely, the State Govern-
ment does not say so. To-day you
are not in that happy position. Now
what do you say? You boast about
statutory rationing in your report gnd
claim that 30 million people are under
statutory rationing. You claim that
201 million people are under informal
rationing but what does Mr. P. C.
Ghosi, the West Bengal Food Minister
say? I have got this from him. Ac-
cording to the Bengal Government
estimates, the informal or modified
ratioling was almost on the point of
collapse and statutory rationing also
is gravely endangered in Bengal. The
same is the position in the other States
wher: rationing of this kind obtains.
Whiy is thi; not mentioned? You may
say perhapg that this report was writ-
ten kefore the non-Congress Gavern-
ment came into existence. Then you
shoull not have submitted this kind
of report to us which you know, would
not te accepted even as an objective
narration of facts by the State
Governmenls. The Bihar Govern-
ment does not say what you
sy in your report. The Madras Gov-
ernment does not say what you say
in your report. The Kerala Govern-
ment takes a different view of the
fond situatisn in that State thon what
you say in this report. The Bengal
Government has a different version
today and ‘f that is the position, do
not try to behave in the old way. Do
realise, Mr. Food Minister that you
are the Food Minister of a couniry
where the majority of the States, at
least half of the States, are to-day
not under vour control at the State
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level. Therefore when you prepare
a report of this kind, consult the
State Governments, find the facts from
them and then compile them in g
proper way and present it to the
Parliament and do not try to treat
us as if the whole thing is an one-
party affair to-day whether at the
State level or at the Central level.
You must understand that. Therefore
we are facing a situation when far
from extending the rationing to all
towns with a population of a lakh and
more, which was the promise of the
Government the rationing already in
existence is collapsing. breaking down,
js facing supp'y difficulties, This is
the position to-day. Take the case
of West Romgal T-~-t year you sup-
plied well over 16 lakh tonnes of
foodgrains in  this period whereas
during  December, January and
February you supplied only 2.60.000
tonnes of grains to Bengal. Now it
is quife clear that Bengal cannot main-
tain the rationing unless proper sup-
plies are maintained by the Centre. I
must point out to you that (In-
terruptions). What are you saymng?
Get up and say.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN). When you
finish, he will explain the whole posi-
tion.

SHRI BHUPESH GUPTA: 1t is
better to have movement of tongue
rather than of the hand. Therefore
West Bengal needs at least 15 lakhs
tonnes of foodgrains here and now for
the remaining part of the year in order
to maintain its commitments includ-
ing the rationing commitments. Ra-
tioning is certainly oprrative in the
State but this was done as a result
of certain commitments clear'y given
by the Centre to the State. In fact it
was maintained largely on the basis
of supplies from the Centre. If you
look into the debate of the past you
will find it. To-day we find the Gov-
ernment is playing a kind of a hide
and seek game over this matter. Tt
should not be so. The Government
sheoild f11141 this commi‘ment. Let it
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not be saicl that when the non-Con-
gress Governments came into power
in the different States, the Central
Governmen! took a tardy attitude with
regard to them and pleaded all kinds
of inability in this matter. I hope
it will not be said. This is alsgp im-
portant bul I do agree that this mat-
ter needs 1o be discussed. With re-
gard to ric2, they say that rice is in
short supply. Everybody knows that
difficu'ty is there with regard to rice
although piroduction can certainly be
increased. [ had talks with the Chief
Minister of Orissa in a private capa-
city and earlier I had alsp talks with
the Chief Minister of Bengal. In fact
one day I inet Mr. Ajoy Mukerjee in
his Chamber in the Assembly House
where the Orissa Chief Minister was
also present. We know each other.
Therefore ‘we discussed this subject
informally and I had the impression
that if the Centra! Government would
make available certain quantities of
wheat to Orissa, Orissa would be in
a position tfo, at least would try
seriously to make the same quantity
of rice available to Bengal. That is
how things should be tackled. I am
not going into the more de'icate ques-
tion of zonal system, etec, All 1 say
is, today since you are getting all the
Chief Minister here, see to what ex-
tent you can mobilise mutual Thelp
between them. That is very very im-
portant. Mr. Annadurai can help
some. Mr. Brahmananda Reddy can
help others. Madhya Pradesh can help
some. Simi'arly other States can help
others. To-day it fis essential to
develop this kind of cooperative spirit,
more especially when different types
of State Governments have come into
existence.

As far as production is concerned,
that is the erucial thing. I do not
know, Mr. Vice-Chairman, how you
feel about it. You have been con-
nected with feudalism, T am told. in
old days. But those days are gone,
as you knaw very well.

THE VICE-CHAIRMAN (SHRI
AKBAR Al T KHAN): Mr. Gupta, you
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know I am in the Chair.
many things from here.

I cannot say

SHRI BHUPESH GUPTA: I hear,
Sir, that a gent'eman living 1n a
stone house in Hyderabad and bea:-
ing the name of Mr. Akbar Ali Khan
had been connected with feudalism.
He is a very knowledgeable man. He
knows feudalism.

Now, therefore, that way, you can-
not do so; you cannot increase food
production that way. But it is possi-
ble to increase food production within
our country by avoiding excessive in-
vestments in  fertilizers and other
things; not that they are not neces-
sary; they should be brought in to
the extent desirable keeping in view
the question of our independence and
our national interests. But at the
same time what is most important to-
day in a country like ours is to mobi-
lise the labour power, the idle labour

power, and harnesg the idle labour
power to  production, by mobilising
again the cultivable waste land.

Forty-seven million acres of cultiv-
able waste land are there. Suppose
you uti’ise a part of it, a good part of
it, to increase production and mobi-
lise the idle labour in the rural areas
then, immediately, you can bring
about a considerable change in the
productive sphere in agriculture, re-
sulting in good yields of foodgrains,
not only in quantity, but also per acre.
This is the opinion of many econo-
mists in the country, and that shou'd
be done. Now regarding agriculture.
in the draft of the Fourth Five-Year
Plan I have found it said that land is
to the tiller. Now this hag become 2
cliche for the Congress Partv  But
land to the tiller is the real problerm.
Tt is the 'ife and death question todav.
If we do not get the land to the tiller,
there shall be the noose around our
neck, the American noose. Therefore

I think that in many respects vou
have to take steps to reorganise our
aoriculture, by giving the land to

the tiller of the soil, by recognising
the rights of the cultivators and
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giving them the proper price, and also |
making credit and other facilities
available to them. Even according to
the latest report of the Planning Com-
mission and other papers we find
that 85 vper cent of our rural
credit is still dependent on the source
of money-lending classes, whereas the
co-operative sources only cover 20 per
cent or so, and even there much of
the moneys that flows to the co-opera-
tive channel does not reach the really
cultivating peasant but goes into the
pockets of some very rich people
in the villages. Therefore, reorgani-
sation of our co-operative institutions
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is also very vVvery important apart
from, of course, the extension of these
institutions by  adequate assistance
from the Centre, from the Reserve
Bank and others. Co-operative laws
have got to be changed and the con-
ditions under which loans are given
must also be modified in order that
the peasants, the actual tillers, do
get the advantage which is supposed
to be given to them under the co-
operative arrangement

In this connection I wish also to
refer to irrigation and other facilities.
The Government should think and
the non-Congress Ministries  should
also think whether it is not advisable
today to  shift the emphasis from
major irrigation to medium and
minor irrigation, which we can
develop on the basis of our own
national resources. There are coun-
tries in the worlq today, which have
‘brought about considerable improve-
ment in ‘irrigation, not by relying on
grandiose plans and depending on
foreign assistance, but by depending
on their local irrigation channels,
minor and medium ones especially,
by mobilising the labour in working
out certain irrigation projects and
so on, and vou should also think along
this line. But this also will never be
successfu! unless the peasant realises
that now a new change has come

about, that a new change in the policy
has taken place.
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[ToE DeEPUTY CHAIRMAN in the Chair]

The peasant shoulq realise that now
he will be helped to get out of his
poverty and hunger, get out of un-
employment and, as a result thereof,
of sorrow, destitution and all kinds
of suffering. If you cannot make it
possible immediately, at least create
such a climate in the rural area. Then
I think we can set in motion a whole
number of small irrigation projects
depending on  the labour incentives
and the creative effort of our working
people, or village people, in order to
bring more land under irrigation.
That shou'd e the approach.

THE DEPUTY CHAIRMAN: Please
finish now.

SHRI BHUPESH GUPTA: I am
finishing, Madaim Deputs Chairman.
I strongly protest against Mr. Asoka
Mehta’s treachery 1n ‘his matter.
What business he has got in more ex-
tensions to the foreign fertilizer con-
cern when they  have not fulfilled
even the terms generously given
earlier? It is so because these ferti-
lizer concerns want to exploit India.

""SHRI AKBAR ALI KHAN (Andhra
Pradesh): It it is in the interests of
increasing food production, even then
it should not be given. Is that what
you mean?

SHRI BHUPESH GUPTA: We'l, Mr.,
Akbar Ali Khan, you are somewhere
between a feudal lord and a capitalist.
It is not increasing food production.
You are selling your independence.
The Americans are dictating to you
in these matters. Day after day con-
cessions are being given to  them.
Day after day this treacherous Minis-
try is making surrender to the Amerl-
cans. Day after day national honour
is being bartered away. Day after
day hew avenues are being createa
by this incompetent anti-peasant, anti-
national Government so that the
Americans can come in and dig into
our economy in a manner whereoy
they will be in a position to dictate
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terms to us. Madam, 6 you may be
interested to hear the details a little,
Omne day I asked a very higher-up in
Government on the Vietnam policy.
I asked that gentleman, an imporiant
man in the Government—I shall not
say more than what I am saying now
—“Why don’t you say something over
Vietnam?” That gentleman said, “We
would like to say something, but don’t
you see that the Americans will mnot
like, it, and we have to be dependent
on American food.” This is the po'i-
tics; this is the politics of it. (Inter-
ruptions) Mr. Jagjivan Ram, it seems
you are asking me to stop.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar): You are talking on
Vietnam, not on the food situation,
now.

SHRI BHUPESH GUPTA: 1 know
that you won’t like it. That is my
trouble.

Now Mr, Jagjivan Ram has come to
hold this portfolio. Well, we  have
seen him in various roles except per-
haps the Prime Minister. . . .

THE DEPUTY CHAIRMAN: You
told me that you are winding up, Mr.
Gupta.

SHRI BHUPESH GUPTA: It is

winding up; I wing up now. I have
seen him in various roles. 1 have
nothing personal against him. I like
him. He always laughs—one good

thing about it. He always laughs, you
see, and that is the good thing about
it. Even if Bihar gtarves—three
crore people of Bihar are starving—
he would still laugh. Undoubtedly
there is no difficulty about that. But
I wou'd like to strike one warning
since this is the first food debate I
am participaling in after you have
assumed charge of the Ministry. You
have stepped into the shoes of WMr.
S. K. Patil and Mr. C. Subramaniam
and you kng v thely fate. As Mr. S.
K. Patil wa ted to be ‘buffer stock’
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and bluff, well, he fell in Bombay.
Mr. Subramaniam came with a ‘pack~
age deal’ to humour the country, and
called the package deal his food po'icy.
And he has had his package deal in
Madras when the Congress was rout-
eg including himself. Therefore don’t
try to go the way of the politicians
and apostles of buffer stock and bluff,
of which Mr. S. XK. Patil is the living
embodiment, nor the way Mr. Sub-
ramaniam has gone. After a'l, Bihar
is practically lost to you, you are
like the boy in the burning deck, and
only the American survives. There-
fore we would like to see you lost to
the Americans at least for some time.
How you can do so—I can tell you—
is by changing the food po'icy, and
vyou will not carry the country today
—food problem is not only a national
problem but much of it is a Stale
subject also—unless and until you
recognise the reality that things have
changed. Your food policy must be
a reflection of nationa! agreement,
which is to be brought about by your
change, by your accommodation at
the forth-coming Food Ministers’ Con-
ference in which many Fooq Minister
coming from the non-Congress Gov-
ernments would participate.

THE DEPUTY CHAIRMAN: That
will do.

SHRI BHUPESH GUPTA: Therefore
I demand, change the policy in  all
vital respects, production, distribution
and prices. This is all that I can say.
I do make good suggestions to  the
Government and request the Govern-
ment to implement them. But I have
no faith in this Government any more,
and since the situation has changed,
T do make this proposal for the Con-
ference to consider, and I at least hope
that Mr, Jagjivan Ram, having seen
what has happened in the past, will
try to acclimatise himself to the new
changing situation and seek now the
suggestions and recommendations and
advic~ of those who coming  now
into th~ scene and evolve, or at least
try to evolve what may be called the
modicum of a national food policy.

Thank you.
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THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIVAN
RAM): Madam, I must express my
thanks to the hon. Members of the
House who have participated in this
debate and contributed in a substan-
tial manner by suggestions, criticisms
and proposals for the solution of the
grave problem that the country is
facing to-day. Food is a matter which
is everybody’s concern, and I welcome
every suggestion and every criticism.
There may be sometimes suggestions
and” criticisms coming from persons
who have no idea whether rice grows
on a plant or on a tree, whether pota-
to grows under ground or over ground
or what is the difference between to-
mato and potato. I welcome sugges-
tions from them also

SHRI BHUPESH GUPTA: We know
potatoes grow over the heads of Con-
gress Ministers.

SHR1 +AGJIVAN RAM: I did not
mean to say that Mr. Bhupesh Gupta
did not know the difference. But I
say I welcome suggestions even from
those persons. I welcome suggestions
even from those persons who cannot
discriminate between g plant of wheat
and a plant of barley. I welcome sug-
gestions even from those persons be-
cause food is a matter which is the
concern of everybody. I welcome
suggestions even from those persons
who all their lives have spoken only
on the briefs presented to them by
others. And even in the matter of
food, if certain people speak here on
the basis of the briefs presented to
them by others, I welcome their sug-
gestions and criticisms. Sir, Dr. Gad-
gil spoke about food policy and Mr.
Bhupesh Gupta has pointed out the
changed political conditions in the
country. I do not know why he is so
much worried and concerned  about
that. The federal character of our
Constitution and country has come
into play and 1 have no doubt that
our Constitution had made ample pro-
visiong to sustain the full play of the
federal character of our country. It
is not necessary in a federation that
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at the Centre and at the various fede-
rating units, a Government of the
Same party or persuasion should be 1n
bower. It envisages that at a certain
stage of time, Governments belong-
ing to different parties and persua-
sions, political ideas and ideologies,
will be in power either at the Cehtre
or in the States, and the Constitution
has taken care of that. So I say
that for the first time in our country,

the federal character of our country
and Constitution has come into play
and we have {o recognise that fact. . .

SHRI BHUPESH GUPTA: You must

have a federal character in the Food
Minister.

SHRI JAGJIVAN RAM: Have a
little patience. I wil] take adequate
notice of what you have said. ] am
not going to ignore you. Therefore,
you should not grow impatient. The
federa! character has come into play
and, therefore, wherever any food
policy has to be evolved-—it has been
done in the past as well—complete
involvement of all the States is very
necessary. Mr. Bhupesh Gupta has
pointed out very rightly that under
our Constitution, agriculture is a
State subject and so is food. Having
recogniseq that fact, Mr. Bhupesh
Gupta has a wonderful knack of
blowing hot and cold in the same
breath and even waxing eloquent over
it. Having recognised the fact that
agriculture is a State subject, having
recognised that food is a State sub-
ject, he tries to throw all the burden
of the deficiencies of the States on the
Centre. Strange logic, strange argu-
(Interruption). Have a
little patience. I am just trying to
analyse what you have said. I am not
doing  anything more. Then Mr.
Gupta likes to give maximum latitude
to the State Governments which I
also do. I am at one with him. Hav-
ing recognised the fact that it is a
State subject, why does he want to
throw the entire burden on the Cen-
tral Government? That is a strange
thing. Any food policy has to be
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evolved after involvement of all the
State Governments is achieved and,
therefore, I have taken care not to
announce any new food policy and
so long as no new food policy has
been announced, it has to be presum-
ed that the existing food policy con-
tinues, As I have said, we have in-
vited the State Chief Ministers {0 a
conference on the 8th and 9th of this
month. The whole idea is that we
will place certain proposals that we
have at the conference. We are not
proceeding, as Dr. Gadgil said, in a
vacuum. We have certain basis to
proceed on and we want to discuss
that with the Chief Ministers. The
problem that is facing us to-day is a
difficult one. Everybody says that
food should be kept apart from poli-
tics. But when Mr, Dahyabhai Patel
started speaking, ho started not with
food but with politics. That 1is his
first preoccupation. To make food a
pawn on the political chess-board ap-
pears to be their first preoccupation,
but I wil' not try to go to that level
as he did. 1 want to keep food above
politics and while dealing with  the
subject, T will try to maintain that.
Food has to be treated as a national
problem, gnd the whole nation will
have to be invo'ved in that. If we
look at the varioug aspects of the
food problem and the various sugges-
tions that have been made here and
analyse them we find the major as-
pects are  production, procurement,
distribution and prices. These I will
put as the four broad aspects which
any food ang agriculture policy will
have to depend upon. And when we
really mean to so've the food problem,
we will have to attack this not merely
on the food front but on the agricul-
tural front also. We cannot become
self-sufficient unless we fncrease our
production and in order to increase
our production, we wil! have to take
care of land, we will have to take
care of the tenants, we will have to
take care of irrigation, implements,
seeds, fertilizers, pesticides and above
all. the orientation in the outlook and
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attitude of the rural population, We
have to give them education in the
modern techniques and technology of
agriculture. They are all very neces-
sary things and they will have tu
proceed as a composite whole. In
order to increase our production, a
proper land system is necessary and
wherever land refom has not been
completed, it will have to be com-
pleted. I attach the greatest impor-
tance to this aspect. The cultivaror
should feel that he owns and posses-
ses the patch of land that he cultivates
and that he is his own master ana
unlesg that feeling is created in the
farmer and in the cultivator, ¥ am
afraid we wi'l not be able to do our
best in production . ..

SHRI NIREN GHOSH (West Ben-
gal): How are you going to bring
about that?

SHRI JAGJIVAN RAM: Recognis-
ing and realising that agriculture 1s
not a  Central subject, howsoever
eloquent he waxes, he is not compe-
tent to do that here. Why should he
forget that aspect? It is a State sub-
ject, and fortunately now you have
Governmentis in various States Who
have claimed to be radical all these
years. It is a test for them. Are we
going to stand in their way or pre-
vent them from expediting land re-
forms? What is preveniing them from
proceeding ahead with it?

SHRT NIREN GHOSH: Where is
the necessary money? We do not
have so much money in the State
treasuries that we can pay compensa-
tion for the land.

SHRI JAGJIVAN RAM: Please
allow me to meet the point that you
have raised. Why do you feel an-
noyed when I try to do it?

SHR] NIREN GHOSH: I am not at
all annoyed. Why should I get an-
noyed?

SHRI JAGJIVAN RAM: Here is a
good test, I say, for all those who have
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claimed all these years to be radical
and progressive. Let them go ahead
with land reform and I can assure
them that I am not goimg to come in
their way.

SHRI BHUPESH GUPTA: Very
good.

SHRI JAGJIVAN RAM: As a mat-
ter of fact, I may assure Shri Bhupesh
Gupta and others of his persuasion
that so far as the question of land
reform is concerned, I personally feel
that the actual man who moves be-
hind the bullocks with the plough in
his hands, unless he is restored to his
rightful place ag the owner of the
land, the country Is not going to
solve this problem,

SHRI BHUPESH GUPTA: One good
thing you have said,

SHRI JAGJIVAN RAM: 1 will say
many good things. Let my friend
have some patience.

SHRI BHUPESH GUPTA: I will
be happy.
SHRI JAGJIVAN RAM: Land

should belong to the actual tiller of
the soil. Let my hon. friends raise
that slogan and in this matter they
will find me by their side and not be-
hing them.

SHRI BHUPESH GUPTA: 1 hope
Shri Morarji Desai will not call you
my fellow-traveller,

SHRI JAGJIVAN RAM: 1 will not
mind if my hon. friend becomes my
fellow-trave'ler,

SHRI NIREN GHOSH: For twenty
years you have not done this.

THE DEPUTY CHAIRMAN: Please
do not interrupt.

SHRI AKBAR ALI KHAN: The
difficulty is both of them, Mr.
Bhupesh Gupta and Mr. Ghosh,
are competing with each other. Let

347 R.5—6.

{ 6 APR. 1867 ]

Food Situation 2646

them leave off competition for the
time being.

TIE DEPUTY CHAIRMAN: Ithink
pi.ence ig a virtue and you can have
it sometimes.

SHRI BHUPESH GUPTA: Patience
is one virtue and humoyr is another
virtue. -

THE DEPUTY CHAIRMAN:
pect from you some virtue.

I ex-

SHRI JAGJIVAN RAM: Next I
come to the question of utilisation of
land, all arable land in the country.
We will have to undertake reclama-
tion work on a large scale. It is not
my habit to tell what I am going to
do unless I have made myself sure
that I am going to succeed. I have
an idea of undertaking land reclama-
tion on a very large scale and by an
expeditious process. Wherever land
is available and can be reclaimed
either by mechanised methods or by
manual labour, it has to pe reclaimed.
This has to be done and done very
quickly.

Then comes the question of actual
agriculture and 1 personally feel that
ours is a country where we will have
to try all methods, large-scale farm-
ing, small farms, mechanised farms,
manual-labour farms and so on. We
will have to make a combination of
the bullock-cart age and the jet age.
Ours 1s a country where even today
we have compressed together gene-
rations, the traditiongl and the modern
and we find a wonderfu] living toge-
ther or coexistence of both in our
country. We require donkeys and we
require tractors.

SHRI BHUPESH GUPTA: Only
difficulty is donkeys are too many.

SHRI JAGJIVAN RAM: Yes, and
they always indicate themselves. I
say we will have to utilise both. We
will have large farms of the Ameri-
can type and alspo small holdings of
the Japanese pattern. We will have
intensive cultivation. We  require
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tractors, power-tillers and so on. We
will require the ploughshare also. So
our agriculture being a combination
of the traditional and the modern,
the traditional will have to be given
the touch of the modern so that the
traditiongl and the modern, both
these methods may help us to solve
this problem.

I attach the greatest importance to
irrigation. Fertilizers? Yes. Improved
seeds? Yes. But above all, the pri-
mary requirement is irrigation and
not only large-scale big river valley
projects, but all projects, even small
ones. I have already issued instruc-
tiong that even kutcha wells, open
wells, tube-wells, lift  irrigation,
pumps, whatever method is available
should be utilised so that the open
surface water and also the under-
ground water may ‘be utilised. And
this has got to be done on an emer-
gency basis. A sense of urgency is
not noticeable in the country in the
face of the grave crisis that we gre
facing today. I welcome Dr. Gadgil’s
suggestion that we will have to rouse
the public conscience. We have to
involve the entire nation. When to-
day we are faced with a grave crisis
the whole nation will have to feel
this is a period of urgency ang every-
thing has to be done on an urgent
basis, on an emergent basis. We re-
quire fertilizers, improved implements
and tractors and power-tillers. We
require even improved ploughshares
and we will have to undertake sche-
mes for getting improved plough-
shares. Some proposals for such
manufactures are there and some be-
ginning has already been made. I have
already made a beginning in the mat-
ter of manufacturing improved im-
plements. I am not talking only of
tractors and power-tillers but also
of improveg implements. And we
have entrusted this work to some of
the cooperative societies. A beginning
has already been made. But we have
to expedite this so that we may pro-
vide every farmer with
implements and so that with the
given labour he may get better
results.
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As for irrigation, T do not propose
to go into details now and 1 do not
want to give the figures of the funds
that are provideq and so on, becausc
all that information js already avail-
able to hon. Members. In the time
at my disposal I would like to broad-
ly indicate the lines on which I want
to proceed in order to meet the situ-
ation and also to provide long-term
sclutions to the problems that we
have. A self-respecting India will
not like to be dependent on other na-
tions for feeding the nation. Every
self-respecting Indian should try and
contribute his mite for increasing the
production in the country so that at
the earliest opportunity we can say
that we do not require any assistance
from any nation so far as foodgrains
are concerned.

We will have to provide improved
seeds and hybrid varieties of maize
and bajra and high-yielding paddy and
wheat. They are giving wonderful
results and we will have to extend
the areag under them. At least in ou:
irrigated areas these improved seeds.
these quick-yielding varieties, these
high-yielding varieties should be
grown so that as my hon. friend Shri
Dahyabhai Patel said, like Israel and
Taiwan we can also increase the per

acre Yyield of our crops. There is
ample scope for that, ,
So far as fertilizer is concerned,

without going into the question of
ideologieg with which Mr. Gupta isc
obsessed ang oppressed .

SHRI BHUPESH GUPTA: Oppres-
sed also?

SHRI JAGJIVAN RAM: Let me
use some words. I say that today we
require chemical fertilizers. But at
the same time I would appeal to the
nation to remember that we should
not neglect our old traditional things
like farm manure, compost and green-
manure. We do require everything.
We require all these things and a
campaign will have to be carried on
that till we become self-sufficient in
the matter of fertilizers we will have
to utilise every methog which will
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add to the fertility and productivity
of our land. Apart from that, the
taste and the flavour that the grain
gets from organic fertilizers can
never be had from chemcal fertili-
zers So even when we become self-
sufficient in the maiter of chemical
fertilizers in some selected areas we
will have to depend upon organic fer-
tilizers, I want to make that clear
and I want to proceed on that basis.

Knowing the poverty and the help-
lessness of our peasantry, it should be
the effort of any Government to make
credit available to them at cheaper
rates and by easier methods 1 will
not hesitate to say that the various
benefits and facilities that have been
provided for the cultivators have not
succeeded 1n percolating to the small
farmers. It shall be my endeavour,
of course with the cooperation of hon.
Members, and of those engaged 1n
agriculture, to see that the various
facilities that have already been pro-
vided to the cultivators and the tar-
mers are made avatlable even to the
class of cultivators to whom ocutside
credit is a very difficult thing And
co-operatives should be encouraged,
genuine co-operatives A decision
has been taken that we will provide
by a variety of methods through ag-
ricultural banks and finance corpo-
rations credit at reasonable rates to
the farmers for implements, for irri-
gation, for improved seeds and for

fertilizers
SHRI SHANTILAL KOTHARI
(Rajasthan): And also in time.

SHRI JAGJIVAN RAM-' Of course;
if 1t 1s not 1 time it loses its value.
So far as firritative and dilatory pro-
cesses are concerned I will have to
take up, again as my hon. friend, Mr.
Bhupesh Gupta, knows, with the
State Governments and I will take
this matter up with the Chief Minis-
ters and the Agricultural Ministers,
with the cooperatives mnd with the
Reserve Bank to see how we can
augment the credit available for this
purpose. I hape we can simplify
the processes and procedures through

[ 6 APR

l

1967 ] Food Situation 2650
which the farmer has to pass before
he gets the credit. An element of
vexatioug procedure 1s there. We have
also to change our conception of cre-
ditworthiness To some extent 1t has
been done but it requires to be
strengthened further so that the cul-
tivator, even if he does not possess
land, if he cultivates somebody else’s
land, still gets some credit on the
basis of hig labour, on the basis of his
hut or crop. We will have to change
the whole conception of creditworthi-
ness 1if we want to encourage agricul-
ture 1n the rural areas No doubt our
iural areas have been neglected to a
great extent during the British period
but after independence we have turn-
ed towards the rural areag and any-
body who says that nothing has been
done 1n the rural areas, I will sub-
mit with great humility, has no know-
ledge of the rural areas at all. A
wonderful revolution 1s gomng in the
countryside, silent and imperceptl-
ble, but of far-reaching consequences.

SHRI BHUPESH GUPTA:
lution 1mperceptible?

SHRI JAGJIVAN RAM: Yes; you
do not possess the perception to notice
that revolution

SHRI BHUPESH GUPTA: A revo-
lution has to be perceptible.

SHRI NIREN GHOSH:
lution in the reverse gear,

SHRI JAGJIVAN RAM: Yes; that
depends upon the perception a person
possesses A silent revolution is
gomng on today in our coluntry.

SHRI NTREN GHOSH: We have
not got a third eye of . . .

SHRI AKBAR ALI KHAN: But
they believe 1n a bloody revolution,
that is the whole trouble.

SHRI JAGJIVAN RAM- 1 do not
want to use the word ‘bloody’ for
any person.

SHRI1 BHUPESH GUPTA: Not even
for the Congress Government.

SHRI JAGJIVAN RAM: Why do
you want me to reciprocate you?

Revo-

It 1s revo-
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SHRI BHUPESH GUPTA: I say 1
agree that the word ‘bloody’ should
not be used for any person including
the Congress Government.

SHRI JAGJIVAN RAM: And as )
have said we will have to tackle
simultaneously various aspects. The
bullocks will have to be taken care
of because for many years to come in
spite of tractors and jpower tillers
Wwe cannot dispense with our cattle
wealth. And the bullocks and the
cattle wealth will have to be taken
care of for our agriculture and for
our milk supply. Therefore the breed
will have to be improved. We will
have to provide pedigree bulls and
stud bulls in the countryside so that
the breed imporves and milk supply
increases. The fodder problem is
linked with the problem of food and
we will have to undertake a solution
of the fodder ©problem on a large
Scale.

When we think of land reclamation
naturally all these processes of con-
servation and others will follow, 1
do not propose to go 1n.o these minar
details but all the same they are
very imprtant in themselves. Now
long-term plans have been evolved
but I want to say something about
the immediate problem that we are
faced with. Some friend said that we
are producing 76 million tonnes out
of which 66 million tonnes will be
available for consumption and by a
simple rule of arithmetic he said thai
there was no further necessity for
food imports, I agree but will the
simple rule of three apply in this
case? Naturally the cultivator who
is producing before making his pro-
duce available to the market will not
depend upon the 12 or 13 oz that
the simple rule of three will provide.
Naturally he will consume more; 1t
is quite obvious that in the surplus
area the surplus producer consumes
more than those in the rationed areas
or in the modified rationed areas.
Therefore we cannot presume that all
this stock will be available for dis-
tribution throughout the country on
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an equitable and equal basis and
hence the necessity of requirgmenpts
having to be met by food to oe
obtained from some source or other.
Well, I am not less allergic to fsod
being imported from other countrizs
than my friend, Mr. Bhupesh Gupia,
but I want to be a bit realistic; that
is the only difference. Bengal must
have some rice; so should Xerala.
If there 1s a shortage of rice in the

country, if rice cannot be provii-
ed

SHRI BANKA BEHARY DAS
(Orissa): Not Bihar and UP,; oany

Kerala and Bengal you have spoken
about, because the Communists are
ihere?

SHRI JAGJIVAN RAM: I wouwd
have given the example of Keraa
@nd Bengaltl even if non-Congress
Governments were not there alsv.
The complexion of the Governmert
does not change the requirement ci
the people and I do not think tne
Communists will say that they wiid
take only Communist rice. Science
and technology with all its achieve-
ment has not succeeded as yet in pro-
ducing Communist and non-Commu-
nist rice and I do not think it will
ever be possible to do that. So the
complexion of the Government does
not make any change in the requize-
ments of the foodstuffs for the people
of any particular State and that is
why 1 said that food should not be
made 1 pawn on the political chess

board. I have given the example of
these two States because they a.:
major rice-consuming States and

Kerala with the pattern of consump-
tion that they have, it will take quite
some time before they can change the:
pattern of their consumption. I quile
accept that position. But rice being
in short supply in the country it
Just conceivable that we may by
joint agreement I do not say that I
am going to force anything upon ony-
one; how is it possible? It can only
be done by mutual consent—be able
to tackle this problem. It may be
that we may have to persuade them
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that instead of so much of rice can
1t nol be managed by having a less
quantity of rice and more of wheat
but that i1s 3 matter for mutual ar-
rangement by mutual discussion and
mutual consultation So long as we
have this difficulty the solution ap-
pears to me to be very obvious und
that 15, during the period between
the harvesting of the rab:i crop and
sowing of the kharif crop, in this
period of two to three months we
c¢an have an intensive campaign m tne
country that wherever any source of
urigation 1s available, not one inch of
land should be left fallow Some
short-term crop should be raised
There are several short-term crops in
the country which take 60 to 70 days
and in some cases even 45 days and
if in this pereod we can produce a
few hundred thousand maunds of
foodgrains, coarse or any other var!-
ety, that will ease the difficult <itua-
tion with which we are faced And
I will appeal to the House, to the
political leaders, social workers,
youths and students of the country to
take up a campaign for short-teim
crops durmng this period That 1s the
only answer which will reduce our
dependence—I am not purposely using
the word ‘eliminate’—upon foreign
countries for food ‘That has to be

done and 1t cannot be done only
through governmental agencles
Therefore, I appeal to the entire
country, let the whole nation be

involved 1n this During the coming
months, particularly May and June,
we have to grow, wherever water is
available, short-term food crops before
the sowing of the normal kharif crop
We have plans for summer paddy, but
in addition to that, where water is
not adequate for paddy, other varie-
ties like ragr, matze, chana etc,
which Jo not require so much water,
can be grown and that will add to
the avarlability of foodgrains in the
country

Now, involved in this matter of pro-
duction are two very important ques-
tions One 1s the question of price
and the other 1s the question of crop
insurance So far as the gquestion of
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Crop insurance is concerned, a deci-
sion has been taken A bill has been
drafled and we are going to undertake
the crop insurance scheme As far
as grice 1s concerned, I have always
felt that as in the case of other cnm-
modities, imn the case of agricultura®
commodities also 1n fixing their price,
their cost of production should be
taken into consideration The cull-
vator will have to be paid a reasona-
ble return certainly The prices of
agricultural commodities, especially
foodgrains, concern millions and mil-
Irtons of people m the country There-
fore, while fixing agricultural prices,
another aspect also will have to be
kept in wview, iz the mcidence of
the cost to the consumer There will
have to be 2 mean between the two,
te, a reasonable return to the pro-
ducer and a reasonable cost to the
consumer It will be my effort to
have an agriculiural price policy
which will be conditioned by these
two important factors A study of
the cost pattern of important agricul-
tural commodities will have to be
undertaken A small beginming has
been made but I want to accelerate
the pace of study of the cost strue-
ture of important agricultural com-
modities Once that 15 done, I think
we will be able to evolve a rational
system for fixing the prices of 1m-
portant agricultural commodities, in-
cluding foodgrains We will have, at
the same time to strike a mean bet-
ween foodgrains ang other cash crops
Though we are deficit 1n foodgrains,
we cannot divert all the land available
from cash crops te foodgrains, because
we have to sustain some of our very
important industries which are based
on agricultural produce Therefore,
there also we will have to strike a
mean between the areas that will be
required for foodgrains and various
cash crops on which some of our
mportant industries are based ‘Those
industries are so mportant that we
we can hardly afford to dispense with
them  Therefore, we will have to
take care of cash crops as well

In the matter of pricing, we will
have to decide well in advance of the
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sowing season and we will have to
agsure the cultivator that this is the
price which he is going to gel !
would mention another thing @iso.
We will have to fix not only the
ceiling prices but in important cases
we will have to fix the floor prices
also. For whatever cause it may be,
if the cultivator is likely to be adver-
sely affected by theaprices falling
down unreasonably, the Government
should come into the picture and give
him price-support. That should apply
to all important commodities, whether
it is cotton or whether it is wheat.
Perhaps Mr. Dahyabhai was not pro-
perly informed when he talked of
cotton, because in respec!{ of cotton
there is a floor price as well.

SHRI BHUPESH GUPTA: Would
you say something about the pro-
curement price of wheat and rice?

SHRI JAGJIVAN RAM: I am
coming to that. I have not come to
ithe procurement aspect yet. Now,
the question of procurement is
next only to production. We cannot
presume that all the States are going
to become self-sufficient in the matter
of foog requirements. That will not
be realisite. With the pattern of agri-
cullure that we have, with the type
of soil that we have in various paris
of the country, some are suitable for
cash crops and others are suitable for
food crops, but the country will have
to be taken as a whole, And, there-
fore, I say that at every stage, on
every important matter, the whole
nation will have to be involved. We
will have to arouse public conscious-
ness to the fact that if there are cer-
tain surplus States, it does not mean
that the residents of those States will
be very well fed while the residents
of other States will be starving. We
will have to create that public con-
sciousness and 1 agree with Dr. Gadgil
that for that a public campaign will
be necessary I appeal to the intelli-
gentsia of the country that it is their
duty. Let them arouse public con-
sciousness. If the country is produc-
ing a given quantity of foodgrains,
it should be our effort to see that il
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is distributed equitably throughout
the country, but that cannot be done
only by governmental mechanism.
We have tried various methods and
there is no doubt that it has been
found very difficult to assess the p1o-
duction in any given State. Always
there is dispute about the statistizs,
We will have to think of devisiag
some independent authority which
will give a forecast of the producuon
fisures of the State and which will
be acceptable both to the Centre ..ad
the State. I am going to underta<e
the job of setting up some agen:y
which will go into the question of
the statistics of production in vario.is
States. Having got the forecast, wiia-
ther we will have the conscience of
the trading community so aroused
that there will be no necessity of any
procurement by any governmental
agency, I am not prepared to rik
that or venture that yet. I am vory
frank to the House. Therefore, ae
will have to resort to some systemn
of procurement. I am sure Mr.
Bhupesh Gupta will appreciate 1t
very much. So far as the mechanism
of procurement is concerned, I wouid
leave it to the State Government con-
cerned. Whether it is by a levy
directly on the cultivator or whether
it is from the miller or whether it s
a combination of both, whatever te
the method the State Government
thinks that it will best suit the co--
ditions of that State and is likely to
succeed there, I will not come in the
way. I would leave it entirely to the
State Government. But I want to
make it clear that I would like prc-
curement to be done both in ‘he
surplus and deficit States. ®ven 1
deficit pockets, there are surplus pro-
ducers. Any cultivator knows ihet
even in deficit areas there are sur-
plus cultivators.

SHRI BHUPESH GUPTA: D @
question T want to ask him in thus
connection.

SHRI JAGJIVAN RAM: 1 see nuo
reasons why procurement should not
be made from surplus cultivators.
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Now, so far as the mechanism of pro-
curement is concerned, I welcome
this venture that is going to be under-
taken in Bengal. Without any gov-
ernmental agency, by arousing the
conscience of the people and the cul-
tivators if the leaders of public
opinion can induce them to sell their
surplus stock at reasonable prices, it
will be a very good thing.

SHRI BHUPESH GUPTA: You
know about the prices. You know
from the note I have given you what
the Bengal Government has told you,
that prices should be raised, and that
is not possible unless you financially
accommodate them. It is very very
essential.

SHRI JAGJIVAN RAM: 1 have
that we should give a reasonable
price to the cultivators, and that
should be determined. If we feel
that at that price it will be bheyond
the reach of the average consumer,
the qustion of subsidising that will
have to be considered. There are
various mechanisms.

SHRI BHUPESH GUPTA: The

Bengal Government has said that the
consumer price will not rise.

SHRI JAGJIVAN RAM: It will
have to subsidise. Wherefrom that
amount of subsidy will come is an-

other matter. As I have said, so far
as the consumer is concerned, he will
have to be taken care of so that the
prices, after paying to the cultivator,
do not become quite beyond the
reach of the average consumer. That
will have to be taken care of, So
the procurement question I leave en-

tirely to the State Government. 1
leave it to them to devise suitable
methods.

AN HON. MEMBER: It cannot be
subsidised throughout.

SHRI JAGJIVAN RAM: That will
be for the State Government to con-
sider. In that case, naturally they
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will have to make them pay a certain
price which will give a reasonabje
return to the cultivator and then they
will have to find a solution.

Having procured it, either by pro-
curement internally or for the period
we are in difficulty, by import, the
question of distribution arises. There
are various systems: statutory ration-

ing, modified rationing, fair price
shops, etc.  We will have to see that
during the process of procurement

and distribution losses and wastages
are avoided as far as possible and
they are reduced to the minimum.
That has to be done, whether they are
wastages and losses in the pipeline
or in storage places or in the fair
price shops or in the ration shops by
means which are not very desirable
means, Al] these things will have
to be tightened up and loopholes will
have to be plugged. 1 do not mean
to say that there are no wastages in
storage. I will not claim that there
is no leakage from the pipelines or
even from the shops. But they will
have to be plugged. I will not claim
that we can totally eliminate that
Procurement has to be handled by
man, and man continues as he is,
hence a certain element of wastage
will be there. But it should be the
effort of those who are in charge
also by association of public men—
to see that these wastages and leak-
ages and losses are reduced to the
minimum.

Then there are wastages and losses
and deteriorations even before they
come to the storage. With the pro-
cess of harvesting and the process of
threshing as we have, any cultivator
knows that there are losses, and
various methods will have to be de-
vised by which we can eliminate or
reduce the losses at the time of har-
vesting, threshing, storage with the

cultivator and storage with the
traders.
The Food Corporation ig just a

begining of the food trade coming to
the public sector., Somebody has
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claimed that the amount of procure-
ment by the Corporation has not
been as much as in the previous case.

SHRI BHUPESH GUPTA: Very
much below.

AY

SHRI JAGJIVAN RAM: Perhaps I
would like to inform the House that
the Food Corporation function, if a
State Government gives the authority
as the agent of the State Government
and under the authority and power
delegated to them by the State Gov-
ernment they procure on behalf of
the State Goverment for the State
Government, and the stock procured
is at the disposal of the State
Government. It can be placed at the
disposal of the Central Government
only when the Slate Government so
indicates. The TFood Corporation
is not supreme in the matter, and in
cagse the procurement by the Food
Corporation is less, it means that the
authority given to it was not a ade-
quate for full play of their capacity.
But the Food Corporation is a good
beginning, ang it has been g very en-
couraging beginning. They have not
only procured, they have also made
purchases in the open market in
competition with others, and from the
li*tle that I have tried to see the
functioning of the Corporation I can
reasonably assure the House that the
beginning 1s quite a good beginning.
We are on the way to expandng the
public sector in the wholesale pro-
curement of food.

Bihar and U.P. have been very seve-
rely affected by drought.

SHRI BHUPESH GUPTA: Why do
you not declare them as famine area?

SHRI JAGJIVAN RAM: I do not
believe only in slogans. I believe in
action, in execution.

SHRI BHUPESH GUPTA:
good.

Very

[ RAJYA SABHA ]
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SHRI G. MURAHARI:
desh): You are unable to
That is why you do not
that

SHRI BHUPESH GUPTA.: To
declare them as famine area is not |
slogan. Certain responsibility de-
volves on the Government to handle
a particular way. You come under
certain statutory obligation.

SHRI JAGJIVAN RAM: If Mr.
Bhupesh Gupta thinks he has en-
lichtened me on that ©point. I will
give him the satisfaction of that
Bihar and the eastern part of U.P

(Uttar Pra-
execute,
believe in

are passing through difficult condi-
tions.

SHRI BHUPESH GUPTA: Seven
crores,

SHRI JAGJIVAN RAM: Crops
having failed, both karif and rabi,

sub-soil water level having receded,
the problems not only of food bu
water and fodder have arisen, and i
should be the endeavour of all con-
cerned to meet the situation to the
best of their ability.  We are doing
that, We are arranging to send as
many Tigs as possible for deepening
wells, for digging new wells, for hav-
ing tubewells. But during this short
period it may not be possible to dig
all the requsite number of wells, so ar-
rangements for transporting water in
certain difficult areas will have to
be undertaken and plans for this have
been made, The problem today in
Bihar and eastern UP. is, in the
drought affected areas, to put some
purchasing power in the hands of the
people there. I atlach the greatest
importance to that—put some money
in their hands and they will find
something to eat.

SHRI BHUPESH GUPTA: Find em-
ployment for them.

SHRI JAGJIVAN RAM: Therefore
I have repeatedly told the Bihar Gov-
ernment, the previous Government
and the present Government, to go in
on a large scale for hard manual
work and light manual work both.
Only hard manual work is not going
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to meet the situation, because we can | worthy work but the field for service

not forget the social conditions as
they exist today; there are com-
munities in our society who will not
g0 to engage themselves in hard ma-
nual work; therefore some light work
will have to be provided for them
Also we have some communities in
Bihar for whom something wil] have
to be provided in their homes so that
they can earn something. 1  have
read in the newspapers about alleged
starvation deaths. It has been said
that they had no employment and
consequently they had no money.
Very few complained that there was
no foodgrain though there is need of
augmenting food supply in those
areas. The real difficulty is about
putting some purchasing power into
the hands of those people and then
they will find smething to eat. It
may be that if it is available at the
fair price shops, the price will be
cheaper. If it is not a:ailable at the
fair price shops, if there is no food-
grain there, some eatable may be
available, like the banana or it may be
potato, it may be sweet potato, some
edible which will be available, But
the real difficulty today is that unless
some purchasing power is put into
the hands of the people in that area,
their difficulty may not be met, It
can be met in two or three ways—
vither by giving them hard manual
work or by giving them light manual
work or by giving—loan on a large
scale, to the people in the affected
areas depending upon the holding
that they possess or as I have indica-
ted earlier, revising the definition of
credit-worthiness. And once that is
done, I think we can avoid the possi-
bility of starvation deaths. But the
problem that has arisen in Bihar and
Eastern U.P’s colossal problem. they
today stand in need of help and assis-
tance from the whole nation, not only
from the Government but from the
social and non-official agencies. I
want to pay a tribute to the various
social service organisations engaged
in rendering relief and succour to the
drought-affected people of Bihar and
Eastern UP. They are doing praise-
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in those areas ig unlimited And I
want to take this opportunity to ap-
peal to my countrymen to contribute
very liberally for the suffering hu-

manity of the drought-affect areas of
UP and Bihar?

Madam, I have taken enough time
of the House, As I have said in the
beginning, I do not propose to meet
every point that has been raised. I
Just wanted to cover the broad aspects
of the food question and the agricul-
turaj question. So far as the statis-
tics and allotments of funds are con-
cerned, they are gavailable in the
various publications and reports.

Again, I will emphasise—today we

are faced with a difficult problem.
The droughts have been unprece-
dented because of two successive

years of monsoon failures. We re-
quire foodgrains. We have to sup-
ply to the deficit areas. And unless
the surplus areas come to our as-
sistance, our difficulties will increasc.
You will have to import food because
the people of the deficit aregs  will
have to be looked after by the joint
endeavour of the Centre and the
States. I will emphasise gnd repeat—
whether they are the Congress Gov-
ernments or the non-Congress Gov-
ernments, in 3 matter like this the
situation will be met only by the joint

efforts of all concerned; only then
we can mMmeet the situation. And
therefore, especially about these

short-term crops, I will again appeal,
that this is the only solution for the
present year. Let all of us lead a
very intensive campaign about these
short-term crops.

Madam, I will again express my
thanks to the Members of the House
who have said kind words about me,
who have given me words of encoura-
gement. When I took over this port-
folio, 1 approached it in a prayerful
modified. With all the achievements
of science and technology, agricul-
lurists have for many years to come
to depend upon the forces of nature.
With ail its advance, I doubt, Madam,
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whether science any day will be able
to untrave] the mystery of nature and
control the forces of nature. So, I
say that howsoever bold a person may
be howsoever able he may be, unless
he has the grace of god, he will not
be able to solve the problem, I have
to approach this problem with a
prayer, and I require the help assis-
tance, co-operation and good will of
everybody.

Ours is a democratic and g party
Government. The gppointments of
Ministers here are not made through
the Public Service Commission. The
appointments will naturally have to
be on a political basis and I can not
claim that I am not g political person.
I am here not through the Public
Service Commission. I hold g politi-
cal appointment ang I do not want to
make g secret of it. Minister is a poli-
tical entity and hig is a political ap-
pointment.

SHRI BHUPESH GUPTA: Only he
should not be an American

SHRI JAGJIVAN RAM: The ap-
pointment is a political appointment.
(Interruptions). He should be a rea-
list and a practical man; he should
‘be a competent combination of g poli-
tician and an administrator.

SHRI BHUPESH GUPTA: Minus
American influence.

SHRI JAGJIVAN RAM: And he
should be a patriot looking to the in-
terest of the country.

We have to look to the require-
ments of the people and in that, I
seek the co-operation of everybody. To
whatever party or to whatever poli-
tical ideology he belongs, I shall make
an appeal to him—do not treat food
as a parly question. Do not want to
exploit the misery and hunger of the
people for advancing your political
purpose. That will be debasing

SHRI BHUPESH GUPTA: Yoy are
spoiling your good speech. Do not

[ RAJYA SABHA ]

say all this. You have said all this
before the election. Nobody is in-
terested 1n exploitation.

SHRI JAGJIVAN RAM: Therefore
I say, do not make food a  political
Question, do not try to exploit the
misery and hunger of the people for
advancing the political causes of cer-
tain parties and individuals. Treat
it a5 a national problem.

Therefore I appeal for help and
co-operation from everybody, from
every social worker, from every
Youth of the country, to face this
crisis.  Therefore, I have said that
I welcome suggestions; I welcome
criticisms from informed circles and
even from uninformed circles. What-
ever will help me in evolving any
method which will meet the situation
wil] always be welcome,

Madam, I again express my thank-
fulness to the Members of the House
for making useful suggestions and for
saying encouraging words to me.

st geax fag Wew (Tsterm):
# ot watew w1 Tt g @y feafa
F qr § ooedHTor &9 &7 Yoo fwan
& 3a% fag aars 31 § | 9P AwT
mE zq Freg & fag e § A s
IS FSATE & 98 T ST F T |
FT G AT AZIET I A1 AT IA-
afsy & woq 1 Fg F foemr &
= it w@Hr & & fag qare g ar
qEr 7

st sAlEA T ¥ 99T w7
fe afar & =fas 7 o & fao
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st g fag Wewt @ gEd Aol
fored qrrery & aoft a5 Aifa qasz 76y
g% & | 74T gTT AT AETET HeA faqo
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SHRI BHUPESH GUPTA: Madam,
may I ask.

THE DEPUTY CHAIRMAN. Mr.
Bhupesh Gupta, you have spoken at
length and made all points in the
speech delivered by you.

(to Shri Jagywan Ram) Have you
anything to say about Mr Bhandart's
other point?

oY Swsitas I™ . §Y A7 Fg7 fF
gt qifg wew afgar & faasy faatfa
FW FT FIT F&IT I 98 fagor
¥ AW WA & A q&T 97 QAT
TAT AT FX gEET WEET H1 AT
=rfegg |

THE DEPUTY CHAIRMAN. Now,
I shall put the amendment to vote.

SHRI BANKA BEHARY DAS:
That 18 a non-controversial amend-
ment.

THE DEPUTY CHAIRMAN: Are
you withdrawing 1t or pressing it?

SHRI BANKA BEHARY DAS: I am
not withdrawing it.

THE DEPUTY CHAIRMAN: Then
I will put it to vote.

The question 1s:

“That at the end of the motion
the following be added, namely:—

‘and having considered the same
this House 1s of opinion that the
following steps should be taken im-
mediately 1n consultation with the
State Government:—

(a) fair price shops should
be opened 1n all the scarcity and
famine affected areas to make
available foodgrains at a  fair
price;

- (b) the Centre should take
responsibility  for supplying
foodgrains to the deficit States

by pooling all thewr resources
from all quarters,

(c) the States where rationing
is obtaining should be assisted so
that the States can meet the de-
mand of those areas;

(d) liberal assistance, both fin-
ancial and otherwise, should be
given to worst-hit States like
Bihar and Uttar Pradesh so that
they can carry on all relief opera-
tions 1ncluding the opening up of
avenues of employment through
relief works and also can feed the
children of affected areas,

(e) special attention should be
given to the existing agro-based
industries to run, to keep up
the employment potenfial during
these hard days of scarcity;

(f) to make the country self-
sufficient and free 1t from depend-
ence on other countries for food,
the Fourth Plan should be re-
shaped giving top priority to irri-
gation, which 1s the only remedy
against the vagaries of monsoon;

(g) greater attention shoulg be
given to high-yielding varieties of
paddy. wheat and maize consis-
tent with the soil and climatic
condition of different regions;

(h) subsidized fertihiseis and
pesticides should be provided to
the agriculturists until the coun-
try has turned the corner in the
matter of food production,

(1) iand reforms inciuding fix-
g of ceihing and security to the
actual tiller, should be 1immediate-
ly implemented everywhere;

(3) land revenue should be
abolished and be replaced by aszri-
cultural income-tax on the same
principle as 1 general income-
tax for the purpose of giving in-
centive to the ggriculturists;

(k) crop 1nsurance measures
particularly 1n foodgrains should
be undertake.. without further
delay;
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(1) food policy regarding tfood
zones, procurement and remune-
rative price to the agriculturists
shoulq be annually announced
long Dbefore actual harvesting
starts, to give the agriculturists a
sense of security and confidence.

(m) strong action
taken against
grains;

shouid be
hoarers of food-

(n) the foodgrains trade of the
country should be nationglised
forthwith to free the consumer
and producer from the tentacles
of traders;

(o) pricing policy should be so
regulated that a balance is struck
between the demands of the agri-
culturists for a higher remunera-
tive price and also the purchasing
power of the consumer;

(p) subsidised shopg should be
opened for suppressed sectiong of
the society ang also for fixed in-
come groups such as industrial

labour and poor Govermment ser-
vants;

(q) a phased programme for
slashing down import of food-
grains should be prepared and all
steps be taken to adhere to it;

(r) the agricultural adminis-
trative machinery should be
overhauled so that specific res-
ponsibility for production is al-
lotted to the officers and their
efficiency and promotion be judg-
ed on their performance;

(s) agricultural education should
be reoriented to make it ‘more
purposeful and relevant to the
actual field.” ”

The motion was negatived.

THE DEPUTY CHAIRMAN: We go
on tp the next item, the Calling At-
tention Notice. Mr. Niren Ghosh.

[RAJYA SABHA]

of urgent public 2668
importance
CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE
REPORTED ANNOUNCEMENT BY U, K
GOVERNMENT TO SET UP MILITARY

Bases 1IN THE InpIAN OceaN IN Co-
OPERATION WITH THE UNITED STATES

SHRI NIREN GHOSH (West Ben-
gal): Sir, I beg to call the attention
of the Minister of External Affairs
to the reporteq announcement by the
U.K. Government of its decision to set
up military bases in the Indian Ocean
in Co-operation with the Government
of the U.S.A.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI M. C. CHAGLA):
Sir, this subject was discussed in the
Rajya Sabha on November 18 and in
the Lok Sabha on November 23, 1965.
The Deputy Minister made a state-
ment in the Rajya Sabha while the
then Foreign Minister made g state-
ment in the Lok Sabha, We stand by
the attitude taken by the Govern-
ment of India on this guestion in

those statements,
k]

With reference to recent report on
this question Government have made
further enquiries. According to the
British what is being done now is
nothing more than what was contem-
plated Dbefore. According to them
there is no idea of setting up mulitary
bases or stationing of foreign troops
on these islands. They claim that the
present proposal ig no different from
their previous proposal and the idea is
to give only transit, staging and re-
fuelling facilities to British and Ame-
rican military planes going to the Far
East. They further claim that this
is necessary in view of British com-
mitments to Malaysia, Australia and
Hong Kong and American commit-
ments in the Far East. What the Bri-
tish Government ane proposing to do
now is to negotiate the purchase _of
three privately owned islands viz,
Farquahar, Desreches and Aldabra
in the Seychelles group and the
Chagog Archipalago which belonged
to Mauritius for the provision of
transit and refuelling-cum-communi-
cation facilities.



